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oint Committee Inspection Report

In the Matter of

ORIGINAL APPLICATION NO. 251/ 2024 (PB)

ews item titled "Rajasthan News "Avaidh Khanan ke khilaaf
radeshvvapi i ke tehet 24-ton avai ajri samaet garnaet zapt

jaanch jaari” appearing in Amar Ujala dated 28.01.2024

Versus

Respondent(s)

Ww.r.t.

Hon’ble National Green Tribunal (Principal Bench)
Order dated 20.03.2024

Date of Visit: 15 May, 2024

NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
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1. Factual Status Report by the Joint Committee in compliance of Hon’ble
NGT Order dated 20.03.2024 in O.A. 251 of 2024
2 Copy of Hon’ble NGT Order dated 20 103.2024 in OA No. 251/ 2024 Annexure 1
3. Map by Dept. of Mining, Bhilwara showing major mining allowed | Annexure 2
areas in the Bhilwara district
4. Copy of circular issued by Rajasthan Government dated 05.07.2021 | Annexure 3
6. Copy of Order regarding surveillance campaign between 15.01.2024 Annexure 4
and 31.01.2024.
i Google map of areas where illegal mining reported on 27.01.2024 Annexure 5
8. Photographs of Joint Committee visit on 15.04.2024 Annexure 6
9. Copy of Order issued by State Govt. of Rajasthan dated 16.05.2023. | Annexure 7
10. Details of action taken against illegal mining of clay at reported at Paldi | Annexure 8
Village, Block- Bhilwara, Teh. Bhilwara
11. Details of action taken against Storage of mineral more than consented qty. | Annexure 9
reported at site M/s Crystal Abrasive Pvt. Ltd. at Block- Bhilwara, Teh.
Bhilwara
12. Details of action taken against Illegal mining of River sand reported at | Annexure 10
Banas River stretch at Block- Mandalgarh, Teh. Mandalgarh
13. Details of illegal mining activities reported in Bhilwara District from April, | Annexure 11
2023 to April, 2024 and fine imposed
14, Copy of order regarding constitution of SIT for surveillance of illegal | Annexure 12
mining activities
15. Copy of DSR (District Survey Report) for the Bhilwara district Annexure 13
16. | Copy of Order regarding statewide surveillance campaign drives | Annexure 14
launched by the State Govt. of Rajasthan dated 05.01.2024 to
31.01.2024 and 02.05.2024 to 15.05.2024
17. Details of illegal mining activities reported during the Surveillance drive | Annexure 15
in Bhilwara District
18. Details of District Mining Foundation Trust (DMFT) Annexure 16
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Factual Status & Action Taken Report by the Joint Committee a directed by the Hon’ble
NGT (PB) with Order dated 20.03.2024 in_the matter of O.A. No. 251/ 2024

. BACKGROUND

The O.A. No. 251 of 2024(PB) filed as Hon’ble Tribunal has taken Suo moto cognizance on
file in the above Original Application based on the news item published in Amar Ujala daily
dated 28.01.2024 regarding Statewide campaign held by Bhilwara Collector against illegal
mining in the district where 24 tons of garnet along with illegal gravel were seized and
investigation is under progress in the matter. The concern is raised by the Hon’ble Tribunal in
the Order dated 20.03.2024 on illegal mining and extraction of minerals in Bhilwara District

and appropriate and punitive actions has to be taken against the persons who are indulged in
illegal mining, ‘

Hon’ble NGT (PB) in its Order dated 20.03.2024 has further directed in Para 3 & 4 as:

“3. In our view, the facts noticed above give rise to a substantial question relating to
environment arising due to implementation of scheduled enactments under NGT Act, 2010.
However, before taking any further action in the matter, we Jfind it appropriate to obtain a

Jactual report to which we constitute a Jjoint committee comprising State PCB, Collector
Bhilwara and CPCB.

4. Collector Bhilwara shall be the nodal agency for coordination and compliance.”
The copy of order dated 20.03.2024 passed by Hon’ble NGT is enclosed as Annexure-1.

In compliance of the order passed by Hon'ble NGT, dated 20.03.2024 in OA No. 251/ 2024
(PB), following officers were nominated by the concerned departments to visit the site in
question and submit a factual status report before the Hon’ble NGT:

1. Sh. Avhad Nivrutt Somnath (TIAS), SDM, Bhilwara as representative from Collector,
Bhilwara

2. Sh. Vinay Katta, Regional Officer, RSPCB, RO-Bhilwara

3. Dr. Ranu Chouksey Verma, Scientist-C, CPCB, RD-Bhopal

The members of the Joint Committee and representatives of Department of Mines & Geology,
Govt. of Rajasthan held a meeting in the Regional Office, Bhilwara of Rajasthan Pollution
Control Board on 15.05.2024 to discuss on facts related to QA 251/ 2024 and finalize the TOR
of the inspection of site in question,

In pursuance of the above order, joint inspection of all the sites where actions were reported
during the campaign run by Collector Bhilwara on 27.01.2024 viz,
» Paldi village
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B. INTRODUCTION

Bhilwara is one of the 50 districts of Rajasthan State occupies an important plac.e mn the. mmflzral
map of Rajasthan. The main minerals are Lead, Zinc, Copper, Soap stone, Mica, Chlr_la clay,
Feldspar, Quartz, Philasite, Asbestos, Clay, Glass sand, Sand stone and Garnet. The main area.s
where mining is done in Bhilwara includes Agucha, Pur-Dariba, Devpura, Dedwas, Samodi,
Kotri, Jahaspur, Ghevaria, Mandalgarh, Asind and Bijolyan.

The Department of Mines & Geology, Govt. of Rajasthan has granted total 1498 number of
mining leases in the area, where EC have been issued by SEIAA, Rajasthan to 425 and by
DIEAA, Bhilwara to 813 mining leases. Rajasthan State Pollution Control Board (RSPCB) has
issued Consent to Operate (CTO) to 1338 mining units/leases only. The total revenue
generation from mining in Bhilwara is around 1507.78 Crore in last financial year.

The map showing major mining allowed areas I n the Bhilwara district where leases have been
granted by the Department of Mines & Geology, Govt. of Rajasthan is enclosed as Annexure-
2.

To control illegal mining in Rajasthan, the Rajasthan Government issued a circular vide letter
dated 05.07.2021. For compliance, following directions were issued:

a. Forest department is completely responsible for stopping illegal mining in
forest areas.

b. Mining department is responsible for stopping illegal mining in non-forest
areas.

c. Action against the illegal mining over khatedari land shall be done by
Tehsildar.

d. Action against the illegal mining over land as industrial/other works by
RIICO/UIT/other organizations shall be done by District Collector/Competent
officer.

(Copy of Circular dt. 05-07-2021 Attached at Annexure-3).

To control illegal mining in the State, State Government of Rajasthan initiated 15-days state
wide surveillance campaign between 15.01.2024 and 31.01.2024. The surveillance team were
constituted including officials from District Administration, Revenue Department, Dept. of
Mining & Geology and Local Police. The copy of the order is enclosed as Annexure-4.

The: areas where cases of illegal mining were reported by the Bhilwara District Administration
during the Campaign run on 27.01.2024, no lease had been granted by the Department of Mines



& Geology, Govt. of Rajasthan in these areas. The Google map of the locations attached as
Annexure- 5.

. FACTUAL STATUS

During the visit of Joint Committee on 15.05.2024, several arcas in Bhilwara District where

instances of illegal mining were reported by the District Administration were inspected. These
are as follows:

1. 1*Location/ Site: Paldi Village, Block Bhilwara, Tehsil Bhilwara

i.

"
11.

1.

1v.

On 27.01.2024, during the campaign drive by Govt. of Rajasthan against illegal mining,
the tcam of District Administration, Bhilwara & Dept. of Mining & Geology, Bhilwara
detected illegal clay mining at this site. One JCB was also confiscated during the
operation from the site.

Looking to the site conditions, it was revealed that mining activity was being carried out
by local people to take out clay for their use. JCB is used to dug clay from the area and
transported through tractor trolley.

At the time of joint committee visit on 15.05.2024, no mining activity was observed, and
the site was devoid of vehicles.

It is important to note that this area comes under UIT with no mining lease granted by
the Dept. of Mining & Geology for mining of clay in this area. It is the responsibility of
the concerned organization to prevent illegal mining in the land allotted to an
organization.

2. 2™ ] ocation/ Site: Mining Unit- M/s Crystal Abrasive Pvt. Ltd. at Puraoto ka Akola,

Bhilwara Block, Tehsil Bhilwara

L

ii.

iii.

The unit M/s Crystal Abrasive Pvt. Ltd. is located at Araji no. 324/2 presently engaged
in processing of mined garnet mineral viz. only separation and grading of garnet mineral
at Site.

That unit has abrasive Garnet TP with Dealer id 4752.

Details of source of Raw Material:

That for mining of Garnet (abrasive), quartz and feldspar mineral, unit has produced a
copy of Environmental Clearance bearing production capacity as 78432 TPA
(ROM)@ML No.-626/2011, Near Village-Mad, Tehsil-Deogarh and District —
Rajsamand in the name and style of M/s Shree Mama Dev Mines and Minerals, Partner—
Shri  Nitesh  Agarwal, issued vide letter no. F 1(4)/SEIAA/SEAC-
Raj/Sectt/Project/Cat.B2(23020)/2021-22, Jaipur dated 04.01.2024.

That Mining Lease M/s Shree Mama Dev Mines and Minerals, Village-Mad, Tehsil-
Deogarh, District-Rajsamand has valid Consent to Operate (CTO) under Air Act, 1981
issued vide Regional Office, Rajsamand vide letter dated 07.02.2024 from 05.01.2024
to 31.12.2028 for Garnet (abrasive), quartz and feldspar mineral- 78432 MTPA.
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3. 3" Location/ Site: Banas River stretch at Mandalgarh Block, Tehsil Mandalgarh

L

ii.

ii.

v.

vi.

This site is located at Mandalgarh Block, Tehsil Mandalgarh having around 16.75 sq.
km area.

Looking at the site condition, it was revealed that the site falls/ comes under the dry
stretch of Banas River where illegal mining of river sand (Bajri) was taking placed.

This land belongs to Revenue Department (Tehsildar, Mandalgarh), District- Bhilwara.

On 27.01.2024, during the campaign drive by Govt. of Rajasthan against illegal mining
04 cases of illegal mining activity of river sand were reported at this site and 04 nos. of
tractor trolley filled with Bajri (06 tons each) were seized from the site. No driver or
owner were present at the site. In the said case the department has recovered penalty,
compound and environmental compensation amount as ordered by Honorable National
Green Tribunal.

At the time of joint committee visit on 15.05.2024, no illegal mining activity or vehicles
were observed at the site. However, 2460 MT of illegally mined Bajri kept at the site
was detained by the Dept. of Mining & Geology, GoR.

As informed by the Dept. of Mining & Geology no mining lease have been granted in
this area for river sand mining.

The photographs taken during the visit of joint committee on 15.05.2024 are enclosed
as Annexure-6.

D. DETAILS OF ACTION TAKEN

L

The joint committee has collected information on action taken by the Dept. of Mining &
Geology, Bhilwara against the illegal mining cases reported in the district- Bhilwara
during the surveillance campaign drive on 27.01.2024.

It was informed by Sh. Jinesh Humad, Mining Engineer, Dept. of Mining & Geology,
Bhilwara that total 07 cases of illegal mining activities were reported on 27.01.2024 and
necessary action was taken. FIR were also filed and compound compensation has been



imposed including penalty for vehicle and compensation as per the Order issued by State
Govt. of Rajasthan vide no. 7. 14 (19) @ /q9- 2/2015 qTe-II ot dated 16.05.2023. (The
copy of the order is enclosed as Annexure-7,)

The details of action taken and fine imposed as submitted by Dept. of Mining & Geology,
Bhilwara is as under:

Total cases |Illegal  mining | Illegal mining | Amount of fine
reported activity transportation imposed
on activity
27.01.2024
Mining of clay at | 01 no. JCB seized | Rs. 123360/-
Paldi Village, Details enclosed as
Block- Bhilwara, Annexure- 8.
Teh. Bhilwara
Storage of
mineral more Rs. 921000/~
than consented
07 qty. reported at Not Related Details enclosed as
site M/s Crystal Annexure- 9.

Abrasive Pvt.
Ltd. at Block-
Bhilwara, Teh.
Bhilwara

Illegal mining of
River sand at | 04 nos. of Tractor | Rs. 512000/-

Banas River | trolley with Bajri
stretch at Block- | seized at the site. | Details enclosed as
Mandalgarh, FIR filed. Annexure- 10.

Teh. Mandalgarh

2. It was informed by SDM, Bhilwara vide letter no. 563 dated 20.06.2024 that so far 523
cases of illegal mining activities were identified from April, 2023 to April, 2024 in
Bhilwara and necessary action was taken by the District Administration (Copy enclosed
as Annexure- 11.) The details are as under:

Total cases | Illegal mining | Illegal mining | No. of Amount
. activit transportation of fin

(1=April ’ activify FIR im osede
2023  to P
30t April,
2024)

523 138 385 162 1936.76

Lacs




As monitoring mechanism to keep regular check on illegal mining activities ig the dis.trict,
SIT (Special Investigation Task Force) has been constituted under the chairmanship of
District Magistrate vide order no. 2018 dated 10 May, 2018 (Copy enclosed as Annexure-
12). .

The DSR (District Survey Report) for the Bhilwara district has already been prepared and
approved by the District Magistrate and SEAC for effective environment management of
the area and to address the impact of mining on environment before grant of
Environmental Clearances. (Copy is enclosed as Annexure-13)

To keep regular check on illegal mining activities in the State, statewide surveillance
campaign drives were launched by the State Govt. of Rajasthan dated 05.01.2024 to
31.01.2024 and 02.05.2024 to 15.05.2024. (Copy enclosed as Annexure- 14).

Surveillance Campaign drive: As informed by Dept. of Mining & Geology, Bhilwara,
during these drives total 227 cases of illegal mining activities were identified in the district
and necessary action was taken by the SIT committee constituted at district level, sub-
division level and their own level details of which have been forwarded vide letter no. 563
dated 20.06.2024. (Copy enclosed as Annexure-15), details are as under-

Surveillance Illegal Illegal mining | No. of | Amount of fine
Campaign drive for | mining transportation FIR imposed

illegal mining in | activity activity

Bhilwara

15.01.2024 to

31.01.2024 85 61 19 157.15 lacs
02.05.2024 to

15.05.2024 16 65 03 114.03 lacs

For the protection of environment and restoration of the people and region from impact of
legal or illegal mining activities, District Mining Foundation Trust (DMFT) has been

established. The details as submitted by Dept. of Mining & Geology, Bhilwara is enclosed
as Annexure-16.

Public grievance redressal portal has been developed by the mining department for
reporting of illegal mining in the district.

E. Recommendations

1.

Strict enforcement of “Sustainable Sand Mining and Management Guidelines, 2016’
(SSMG- 2016) and “Enforcement and Monitoring Guidelines for Sand Mining, 2020

(EMGSM- 2020) issued by MoEF&CC should be ensured by the District Administration
and Mining Department.



3 There should be effective monitoring mechanism for preventive and remedial

MCcasure

including surveillance system and recovery ol compensation 19 control illegal mining in

the district

Regular meeting of DL TF (District Level Task F
activities 1o keep strict vigil on mining and movement of minera
take appropriate corrective and remedial measures

The areas in the district which arc not identified for mining due 10
are also 1o be monitored on a regular basis by the DLTF to keep vigil on
activities in restricted arcas.

The monitoring of mined materials production and enforcement of Environmen
Management Plan shall be ensured by the Mining authority from time fo time.

There should be proper physical demarcation of the site with geo-coordinates and
electronic surveillance & constant physical inspection of the sites 1o ensurc that g
activities are as per the approved mining plan and no illegal mining detrimental (o

cnvironment is going on

oree) should be held 1o oversee mining
Is in the district and;

restriction or otherw isg
illegal mining
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W{J 6/""":-""
(Dr. RdnuC. Verma) {Vinay Katta) (Avhad NivrutaSomnath)
SDM/ SDO (IAS)

Scientist- C Regional Officer
CPCB. RD-Bhopal RSPCHB. Bhilwara Bhilwara
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Item No. 04 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 251/2024

News item titled “Rajasthan News "avaidh khanan ke khilaaf
pradeshvyapi abhiyan ke tehet 24 ton avaidh bajri samaet garnaet zapt
jaanch jaari” appearing in Amar Ujala dated 28.01.2024

Date of hearing: 20.03.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr, Nishant Awana, Adv. for Rajasthan PCB (Through VC)
Ms. Suman Arora, Adv. for CPCB (Through VC)

ORDER

¥ This Original Application under Sections 14 and 15 of National
Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’) has
been registered, exercising suo moto jurisdiction based on a ﬁewspaper
report published in daily newspaper Amar Ujala dated 28.01.2024 under
the title " Rajasthan News "avaidh khanan ke khilaaf pradeshvyapi

abhiyan ke tehet 24 ton avaidh bajri samact garnact zapt jaanch jaari ".

2. Report says that there is illegal mining and extraction of minerals
in Bhilwara District, State of Rajasthan and authorities have seized a
number of vehicles loaded with sand and bjri, illegally mined, but no
adequate, appropriate, remedial preventive and punitive action has been

taken against the persons who are indulged in illegal mining.

3. In our view, the facts noticed above give rise to a substantial
question relating to environment arising due to implementation of

scheduled enactments under NGT Act, 2010. However, before taking any



further action in the matter, we find it appropriate to obtain a factual
report to which we constitute a joint committee comprising State PCB,
Collector Bhilwara and CPCB.

4, Collector Bhilwara shall be the nodal agency for coordination and

compliance.

5 Aforesaid committee shall visit the site, collect relevant information

and submit factual report within two months.

6. Since, matter relates to State of Rajasthan, therefore, it is
transferred to Central Zonal Bench of the Tribunal for further

consideration.

7. List on 02.07.2024.

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
March 20, 2024
Original Application No. 251 /2024
JG.
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Registration
Lease No Lessee Name Mineral Name Total Area village/Tehsil/District Da:e Expiry Date
ME/BHUMajor/Mu12/1991 | M3 5”::’: dM'“i"g Kyanite, Mica, Quartz, Vermiculite 144 | Dhangdas/Sahada / Bhilwara | 22-Apr-93 21-Apr-43
0
ME/BHL/Major/ML/14/1997 Shailendra Mewara Kyanite, Vermiculite S Suravas / Sahada / Bhilwara 06-Dec-05 | 05-Dec-55
ME/BHL/Major/ML/432/2007 | Ummed Singh Ranawat Garnet, Quartz 4 Kocharia / Bhilwara / Bhilwara 27-Nov-13 | 26-Nov-63
ME/BHL/Major/ML/G31/2005 |  Sindat Sawtimised | 202 COPPSE Gold, iron Ore, Lead, | 1occ 7 | Dedwas / Bhilwara / Bhitwara | 08-Dec-10 | 07-Dec-60
Nickel, Silver, Zinc
ME/BHL/Major/ML/627/2005 sindal Saw Limited Cobalt, Copper, Gold, Iron Ore, Lead, 4331 Lampiya / Banera / Bhilwara 09-May-12 | 08-May-62
Nickel, Silver, Zinc
| Ramipura, Agucha / Hurda /
ME/BHL/Major/ML/8/1999 | Hindustan Zinc Limited Cadmium, Lead, Silver, Zinc 1200 - Bhﬁwara 13-Mar-80 | 12-Mar-20
ME/BHL/Major/ML/2/1993 | Akd Gem Garnet Mines Garnet 5 Kodukota / Bhitwara / Bhilwara 14-May-01 | 13 !.Vl.w-Sl
j Odiya Kheda Jhazapur /
ME/BHL/Major/ML/150/2006 Dinesh Kumar Jain Felspar, Garnet, Mica, Quartz 4.03 i Bhil\:ara 21-Jul-08 | 20-Jul-58
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Annexune - 9

" e-Challan
nes and Geology D
Governmont oPXafag a%nment
4 fENl 0005059159 [} RN UM EIRN I EEE A0 Payment Dale: 19/02/2024 16:21:52
" jficoName:  MINING ENGINEER MINES & GEO,DEPTT, GHILWARA
! Localion: BHILWARA
' serlod: 19/02/2024-T0-29/02/2024
' SNo ! Purpose/Budget Head Name Amoupt (% )
1 0853-00-800-07-00-3(RTY, & 3R wnf¥t A wfkat -
| Commision(-): —
i Total/NetAmount: - Sptenm

!- Five Lakh Rupéos and Zoro Paise Only

Payce Detalls:
.| Full Name: Krystal Abrasive
i Pan No.(If Applicable):
\ Address: Aakola Tehsll and Disit Bhilwara
ak

O

P =’Paymenl Detalls:

: |Ban: ICICI Bank
D Date: 19/02/2024 16:21:52 -
-0 Computer generated copy on : 19/02/2024

Tin/Aclt.No./VehicleNo./Taxid Dealer ID 4752
City(Pincode):  Bhilwara(311001)

I;lemarkszzzo.-ua MT Unreported Garnet Stock Mineral
Cosl as per 1BM Norms Under NOlice Complaince

" ChalanNo.- 0
Bank CINNo:  CICBE85915919022024

RefrenceNo:  CK2015847346

Courtsy hitps://Egras. rajasthan.gov.in

CS CamScanner



e-Challan

Mines and (.‘11=:oIz:ri;gr‘d[get artment
5

Governiment o an
!GR”: 0085859554 | MEARMURANmERGmA

| — Payment Dale: 19/02/2024 16:25:55
| fice Name: MINING ENGINEER MINES & GEQ.DEPTT, BHILWARA
4 jcation: BHILWARA
erod: 19/02/2024-To-29/02/2024
3.No Purpose/Budget Head Name Amount (¥ )
1 0853-00-800-07-00-3TR1Y, &3 R XNf&H | wiftergi . 421000.00
Commision(-): 0.00
TolaliNetAmount: 421000,00

sur Lakh Twenty One Thousand Rupees and Zero Paise Only

ayee Details: )

iTinkActENbNemcleNo.rra'de'beéter ID 4752

ull Name: Krystal Abrasive Adaleat e
= oA =% ' City(Pincode): |Bhilwara(311001)

an No.(If Applicable):
\ddress: Aakola Tehsil and Distt Bhilwara |Remarks:220.448 MT Unreported Garnel Stock Mineral

Cos! Rs 401000/- as per IBM Norms And Rs 20000/- For
compound Fee Under NOtice Complaince

ChallanNo.- 0
Bank CIN No: IC1C8585955419022024

Relrence No: CK2015848266

Payment Details:
Bank: ICICI Bank
Da_l_g: B 19{02_!2_024 16:25:55

= Courtsy : hps:/Egras.rajasthan.gov.in
“omputer generated copy on ; 19/02/2024

S,_S CamScanner
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N.C.R B/uw.#ft sz ft iy
Somis LLF.- Imﬁwﬂwwﬂ
T
(Under Section 154 Cr.p.c ) T
(%Tm154mwﬁmﬂﬁgm%m) :1 5
ot PS. Year ;
{, District : 4
: B . AigenTE (ad): §
(Fem): ! (vrr): ZSE
2. FIR No, Date and Time of FIR i E
024 14:15 ERH' {13
(rg Ry 0025 (trmeEsTe it ffrenr): R s el
YO i g | B
ety 1/ () L ey
1 w14 1860 e HE
S . me H——ﬁ——ﬁ__‘
2 ,W@@ﬁq(ﬁmm%ﬁmn)a@‘ﬁmmgs? : i 4
O, 7 ) g et OO S b |
3 lwweﬁa(ﬁmwﬁﬁ’rﬁwr) FfutT 1957 ' 21
3. (a) Occurrence of offence (sryxrer iy HEAT): :
Date From Date To i
T . ! 202 : 7
1. Day(f&): (Reriwdy,  27/01/2024 (Retwam).  27/01/2024 F
Time Period Time From 3 Time To :
GRE ). L (T ) (a7 EEDR - L
ﬂ (b) Information received at P.S. Date 27/01/2024 Time : S (1'%
: 14:06
(AT ST e o - (Rt): (wr): b=t |
(c) General Diary Reference Entry No. 31 Date & Time
(e g (Rfew) 03 (ReTies ot oy 27/01/2024 14:06:00
4. Type of Information (T %7 wepr); Teifer
5. Place of Occurrence (A Te=):
L 2 (a) Direction and distance from P.S, Beat No.
S, 14.2 f Hﬂ?fgﬁ'q-r.
| (a7 & fRarr sie oy i (frzw). T
(b)Address(‘ﬁrT). mukandpuriya
(c In case, outside the limit of this Pojige Station, then
(3R g Wy % TET § ) .
Name of P.8 Distnct(State) g
(!ITRT"FI“'ITH‘): (T=) ): n

o i

i
!
o




/,,,.H————— ' N.C.R.qu:;:.:ﬁaﬁ_
LLF .-l /ot T
complainant/ Informant (FreFTaraarat / geresat):

) Name(¥™):  gangadhar meena

) Father's Name (= =1 AT): ramfool meena
B
© ?ﬁ%‘g‘;;&) th 904 (d)Nationality(@rdirar): T
(¢) UID No(Tar&et H.):
(f) Passport No. (TTHTYE F.):
Date of Issue Place of Issue
(s Tt AT fafy: (SrdY T FT TAH):

(g) \d details (Ration Card,Voter ID Card,Passport,UID No. Driving License, PAN) (T fararzon( e e,
TR T O ST, ST T ¥ T om0 |
TSN @R [ANembs |

b Ol seaipns T ol S

(h) Occupation ('ou?ﬂmr)
() Address(qm)

\iNo (. | Address Type " Address

I e W . N

( 1 \Hﬁ'ﬂ'ﬁw . sarveyar khanij abhiyanta, bijoliya, FrorrteraT, dreETET, T, ]}
L Kl & L
|II 2 Fq-rﬁ qaT _Echalarpur‘ ST ATHI, TISTEATH, AT 1
S 3les, it ; L 1 b

l.-(i) Phone number Mobile (WiaTes .): 91-9799878254

- (FreT L) il

7. Detailss of known/suspected/unknown accused with full particulars
e emm——aSIE S R LR
Accused MoreThan(aﬁH'd arrdY U & aﬁ?ﬂ?@?ﬁW SIREWE | =
| S.No, Name Alias Relative's Name |Address
@) @ e (dmreamam) |

8. Reasons for delay in reporting by the complainant/informant
(Rt | et ey Fodve X & = T T HT):

9. Particulars of properties of interest (Attach separate sheet, if necessary)
(et srafar o v R ez g, T AT et 7).

| S.No. . |Property Category Property Type @ |Description Value(In Rs/-)
| ) et 2oty L?h‘ T . |tz )




=

Total value of property stolen(in Rs/-)
(& g O g (e ) ).

Inquest Report / U.D. case No., if any (e w¥feT foiys 174 7., a2
SNo. [UDBNumber — — ——— ——

@) |@ LA, Hm) By

..First Information contents (Attach separate sheet, if necessary)
(mwﬂw(ﬁmma,a‘rmwa@ﬁqﬁn;
Wﬁ"mmﬁmﬁm%wmﬁw:-qwmﬁﬁéﬁmﬁm|m,
mﬁﬁwﬁﬁﬁ%ﬁ%ﬁ?ﬁm27-01-2024&%W11:45Txowoqrtﬁmwmrfﬁmﬁmwz
ﬁWW%WmWWW?ﬁWWOMf‘%*ﬂ'l’ﬁZ?-O1-2024%Wﬁ3‘fﬁ‘ﬂ'ﬂTﬂT
mﬁwqﬁmaﬂ%wﬁmﬁﬁmn?ﬂmmwmwm@ﬁaﬁw
ﬁwa?ﬁ‘201?%1‘&11:54aso%whmqﬁm?mmmgﬁﬁqwﬁ%mﬁmm .
et e e 2 1- &7 AigwaT 585 DI wremdt e i 70 MBNGAANUUMJA2339 7
éa:r:‘voNMAzmmouasm@?ﬁwmﬁmmﬁawﬁamosa?WWIﬁ%wﬁ*ﬁw |
m!‘lﬁﬁ’%ﬁfﬂﬁ?@ﬁ%?ﬁ@%ﬁ:ﬂﬁ?ﬁtﬁgﬁ@ﬁﬁﬁiﬁ?ﬁﬂﬁqmmlHET?‘-\F‘:IT’S?FI.'g
W%ammrmﬁﬁm%mwr%mﬁvmvﬁmé:@ﬁﬁaﬁﬁmar&zrﬁ'ﬁwqﬁaﬁtm
Wmmmﬁﬁaﬁwﬂﬁummﬁ,201?%ﬁmﬁaamammonﬁnﬁnﬂr{n@m%?zﬁ i
%TRT4321m'mwﬁwwwﬁmﬁ:wﬁ%m7mﬁﬁﬁwﬁaﬁwﬁmwm
3,000/- 7 aTgH *Frurave

Tflr &7 26,000/~ 03 AEAT tHosfte o mTaTeR A TRV By = 0 ?i
1,00,000/- 7=t %1 W T AT T W Wi gad aftwet @ adv w7 50 s R st s deemm |

aw&ﬂ?ﬁﬁqﬁﬁmﬁrﬁnﬁqﬁmm%mmmﬁmmﬁﬁﬁmmw = Ty
ST T FATAT Wy &) o A & By § 6 o A

& F AT ATAF | WIford F Foreg wroream
TR st P Fremrae, 2017 % faw 54 9 60 T47 mHoUWo Fo sz T 1957 Fit a4 77 21
T o frowfto iy uTer 379 F st rataeht ot 7ot o Ferreare st Frdard) s=ary oo

RN ey -1, T e 01 2, W o - 01,3, et R - 01 ot siwree o v

AT R wtfraear Rrsfer 9799878254 FTHTE gfewy 41T HIvETIE e ferarer Rerie 27-01-

2024 7w 2.06pm 1. Tz erEwerEr RodvE ot of st frar xrrger W s o v 30 #rer
TR IR T @ AT {77 S ST A g q4g] mfm@ﬁ&ﬁwﬁmﬁw%m

AT 81 7 o1 & | 2. FHA PE & AT Sre I 379 WTZH F 4/21 .U 8 1% U & gy i
TV S S spege Sue AT sl firg GEATR 347 % Rt fw w1 3, wfar owerg gy
R sfefienems & wate s o w1 v i fraws & ad A1z Wt i 25 wa
12024 & wwdt e i Feafy 1011 arddT g

13. Action taken :

(S e

Since the above information reveals commission of offence(s) u/s as mentioned at Item h‘rP 12
it STEreR AT & Tar et § mmwmwﬁ.zﬁmm*mﬁ)z

B

4

(1) Registered the case and took up the investigation (ST asf f wrarr sire siter & fre Rrar )
(2) Directed (Name of L)

‘or (4m)
(o AT ): onkar singh meena ';;';k e ol .
No(&.): 347 to take up the Investigation (F1 stts sre¥ e % a3y % forg faer R ) oram)
(3) Refused investigation due to '
(st % ) :

or (% Frer T i, um)



N.C.R.B/uw.dt. et

- e T LLF.Al fofrEa st S|

(4) Transferred to P.S.(ATAT): District( :
on point of jurisdiction (T &= & FTL TAIE) . :

F.1.R.read over to the complainant/informant,admitted to be correctly recorded and a copy given to the
complainant/informant free of cost.

(Frsara | AT B STaffy T g e, Wt 7o g A she o A e frwrrmwat ¥ & )
ROAC.(?TA.TH) :

Signature/Thumb impression of the complainant / informant g : ; ;
14. g Signature of Officer in charge, Police Station
; (T | EETEAT & T / e e (T T F )
e 1 [ Sigred by Ragiwendra Singh
I '.
l o .
15. Date and time of dispatch to the court Name(d™): Raghavendra Singh
EEECE S LTS ECIETE R R IR
( % = M ) Rank (9%): HC (Head Constable)
No(#.): 1011



I8
&

) e E e ] | 220l N.C.R.B/ww 4t are
(Under Section 154 CrP.C)
(08 e i)
(8T 154 Tvg gfimyy RIS P
_ District P.S. _ Year
(form): SEEIE (amr). Wiz @d): 2024
i
.FIR No. Date and Time of FIR _ e
(g_;l_ﬁ‘q): 0027 (TSR ﬁ’ffﬁfﬂ'ﬁ'ﬂ”} 27/01/2024 14:42 Col &
S.No. Acts a3 Sé&tibné
ra) (i) (grard)

1 wTE¥ 1860 379
mgﬁfﬁﬁ_@ﬁaﬁfﬁm T 1 P R sfafomy 1057 ___h‘__ﬁ__f*—__“‘[“t
SR e || 4o e ey

3 @m@@ﬁa(ﬁwﬂwﬁrﬁrwa) AtatTe 1957 21

3. (a) Oceurrence of offence (e £ waw):
= Date From Date To
- A S - 2?"01{2024 E
1. Day(fm): sfirars (Rt (Reimamy,  27/01/2024 |
Time Period Time From ., Time To 12:00 7% 1]
(FT aaty); ik (¥rwy &): (8 7): ¢io
R (b) Information received at P.S. Date 27/01/2024 Time 14:34 73 i
(@ st g e g8 (Fwri): Sl g
- (¢)General Diary Reference  Entry No. oo Date & Time
(TSt Hae) - (afafe i):

- 7/01/2024 14:34:00 75
(ﬁ'ﬂ'ﬁﬁ‘qq‘m) 27/ 4:34:0
2 Type of Information (=1 1 9=1%); Ferfarm

S. Place of Occurrence (FrEATEaE):

1. (a) Direction and distance from P.S. T 142 Rey | (?:t 1?0: ik
(o & foar dlre 2f): ): TR
(b)Address(war): mukandpuriya
(c In cass, outside the limit of this Police Station, then

(3= arar diar & =g £ 41)

fP.S District(State)
?ﬂ’ﬁ ?rrvr) (Rra (T ):



%,

B e iR ah
LLF.-| fefre ot ey
: complai"a”” Informant (et ). : T |
.(a} Name(f™):  gangadhar meena
) Father's Name (Rram 1w ramfool meena

Date/Year of Birth
©) i ) 1994 (d)Nationality(zrgtaar): e
(6) VID No(Teméet & ):
() Passport No. (TT41e )
Date of Issue Place of Issue
(et et i faf): (STt F 7 wqT);
(g) Id details (Ration Card, Voter ID Card,Passport,UID No.,Driving License,PAN) (vzaT faoT( e ¢,
' ST VRS O T, AT v 4 grafi ATgHE, )
SNo. dType ']_1& Number |
|
e TR PHITROR KSR 2w N
(h) Occupation (zrawma):
() Address(em): |
‘SNo. (. Address Type Address gf
#) | (FETw ) ([@m ‘ N |
B [sarveyar knanij abhiyanta, bijoliya, #eraTeT T, W

2 T 94T l@chatarqiur, ST ATHIVY, TTSEATH, AT

SN -5 -3 l

() Phone number

Mobile (FtaTEe 7.): 91-9799878254
(FTame 7.):

e ‘Relative's Name 'We's_s'__ )
w53 (e[
FR) fm e

inant/informant
8. Reasons for delay in reporting bg‘é‘%ﬂiﬂ;} FTY: )
st gEATRAT G4 e eet, if necessary
9 (Pamcul !f' roperties of interest (Attach Sepi;i:;;;:ﬁ +): i
.( ars o pﬂw(uﬁmm@‘ﬁﬁ__ e eiic/ &

~— Toroperty Type (@ Description v _jvéng(lg)?sf-}
S.No. Property Category ll;rg;?t) 5 | (T (T=U(E H)
o) ey T

: )
10. Total value of property stolen(in s

(Srfy g sy a0 e 7EA(T ) )- mmﬂﬁff{,ﬂ.ﬂﬂ@ﬂ'.,ﬂﬁﬁ@:
11.Inquest Report / U.D. case No., If any (T \

S ) |
S.No. |UIDB Number
() |(gare £radt. W



\- S— e

e —— e
R
-

—

et LLE-| o st )

formation contents (Attach separate sheet, if necessary) _ 3

12, First ’:{w e (afe sraead g | & sy T8 Toft ) g‘%
Wﬁfmm@mﬁmﬁﬁﬂmwﬁwwwmﬁﬁéﬁmﬁmrm, r
Wfawmhﬁ%m%%ﬁmzmmomﬁmuooﬁ o T AT AR Hrree |

1 AT AT F AT T AW Aveemre 4 ¢ .

urgwrﬁamoswwwmnmqﬂﬁi At arge
wmﬁrﬁaﬁfmﬁms@maﬁgmmmmﬁgﬁ@ﬁmﬁréwwﬁWW|n*mqr:m
TR F AT ATHF | Wil wreg W!ﬁmfmvﬁrsmwaﬁwaﬁ'&wﬁaﬁﬁmmmﬁw
, ORI 3T g Rt

< 2017 & fam 54 7 6 T T o T o FroaiTro Wz 1957
ETF.TdH21WWEG‘<¢WWT&T‘T’ITlﬁW% ; :
3,000/~ EIGGE HTHTIvE :Tf}[ = 25.000-" TJ\‘&I[ by Q'-:I'nﬁﬂ'oftu o .
1:00,000/- et &1 5tk oz =y T g &rﬁﬁ?l‘ﬁm%ﬁﬁﬁﬁ‘ﬁﬁ?ﬂwﬂ?ﬂqﬂw
R 1 Rt e e oy ERARICEE o T MR 31T Frrsrears ey
Wﬁmﬁ%l;ﬂimﬁ%% AT § -

RELIEREIEE S e e Al 2017 % Ry 54 7 60 qar U TToF o Ut Tz 4
Wal—%ﬁrﬁal‘ﬂn- 7T - - $

‘3- Action taken: since the above informalion reveals commission of offence

(ﬁﬁm:i&maﬁm%mwgﬁﬁmmwaﬁw
(1) Registered the case and took up the inve

(s) u/s as mentioned at. Item No, 2.
stigation (Y3 & R mayr st sty & o vy ).

(2) Directed (Name of L.O.):

or ()
k ]
Ram Lal Meena ?;';. HETTFIY - Frders, ;
FTA ) - : | g
No(%.): 875 to take up the Investigation (& st s qrey 3 o & fre sy e aram) or(am)
(3) Refused investigation due to
(st & form)
or (& T g fm, 4m) .
(4) Transferred to P.S.(atm): : strict (Rre);
On point of jurisdiction (it =i % wreer Fwviafta) |
F .I R.read over to the complainant/informant,admitied to be corractly recorded and Copy given to the
complainant/informant free of cost. \
(vt / germerat ) srafreft o ac gk wk, e o g A ﬂtwﬁﬁ:wﬁmﬁﬂﬂn
R.O.AC.(srT.sir v 4t.) |
i !
3 ' i



Signature/Thumb impression of the complainant / informant

M'(ﬁ[ﬂi{ﬁﬂ{ﬁmﬂﬂ?ﬁ?mﬁ | S0 w1 R

[ e o Gttt Moy
v I

I

15. Date and time of dispatch to the court

(mﬁwﬁﬁaﬁaﬁtmm:

——_NCRBrmaftarc#
LLF- fofiga st ot

Signature of Officer in charge, Police Station
(1T ATt & g

Ehbgaandl Ly Hughei g Ll

Hagid

Listation Mot

Name(T%): Raghavendra Singh

Rank (Y3): Hc (Head Constable)
No(#.): 1011



EIRST INFORMATION REPQRT
(Unter Boclion 154 Cr.P.C.)
(gL eid)
(frer 164 2w wiar WRar & wgw)
1. District P.S, Yoar
Rem: - e (qryr);  AeEan (), 2024
.
L&
2. FIR No. ; _dt
e 0026 ?q:;" i %g:mmm: 210112024 1420 0%
SNo. | T e e 1. e i
&) | . . ko Y
1 i H 1860 SR are ‘l
2 im@aﬁw(ﬁmwﬁﬁm) sty 1057 4 P
|
3 im@wﬁa(ﬂtmw faffg) s 1957 | 21
i e Sacle i I ptle L 1)
3. (a) Occtirencs of offence (sryere 1 weam):
1. Day(fy: wfaam g;“?;:g’j“‘ 271012024 qﬂ{ﬁ:};‘:ﬂ 27/01/2024
Tima Period - Time Frotn ks Time To y S i
@y e pabiat i 11:50 T3 (o 1soax ,
) Information recelved at P.S.  Date T i
" (e st g ww gk (Rntag: 2N mmma : W ff
¢) General Referonce  Enitry No. e
g et A E::ﬁ;";m 2710112024 14:21:00 ¥

4. Type of Information (AT T W) fafaa
5. Place of Occurrence (WeATEA):

1. (a) Direction and distanca from P.S. Beat
(qr & Frer st 28 WL, 14.2 el N g

(#fzw):
(b)Address(7aT):  mukandpuriya
(¢ In case, outside the limit of this Police Station, then

(af g diaT & amg § o) :
Name of P.S District({State)
(9T T 1) (Rvam (urwa) ):

R e e,



N.c.nahﬁ‘-ﬁ-m-ﬁ——
L1LE Ffvge e il

6. Complainant / Informant (Rrerawaaf / yEATEal):

(a) Name(aT):  gangadhar meena

(b) Fathor's Name (Fa wr ATR): ramlool meena
(o) Dedivoor ofBidh ,gq (eNationsity(ergtawry. T
(=t fRfiy d): ‘
(e) UID No(garkér tt.):
() Passport No. (aredyE #.):
Dato of Issus Placs of Issuo
(it wok ff Rfy: (o & w<d e

(g) \d detalls (Ration Card,Voter ID Card,Passpor,UID No.,Driving License,PAN) (g frarcer( Tree o,
WORTAT TN T, qrevw, wrare wé o yrefdr wredhr, &)

SNo. |1dType |d Number i
e
(h) Occupation (sxawTy)
() Address(za):
S.No. (%. |Address Type Address
) | (sar ) (@)
1 TEHT AT sarveyar khanij abhiyanta, bijoliya.mrgtmhr. AT, qTe
2 |wrdt var chatarpur, FYYE yniter, TreeaT, AT '

Phone number

7. Details of known/suspected/unknown accused with full particulars
(arare /s arfirges w1 g% R s adm);
Accused More Than(@ira siirft o & srfdrs &1 o7 @)
S.No. |[Name Alias Relative's Name
[ (Fd.) |(T) (37T) (Fezdrarz wir )

8. Reasons for delay In reporting by the complainantinformant
(Rreraawat / gt wror REYE 3 i oo worr & wrom):

9. Particulars of properties of Interest (Atiach separate sheet, If necessary)
(s ey o Raron( afY smavrs g, & s qu aadt )

S.Ne. |Property Category Property Type (= |Description Value(in Rs/-)

(%) | mmfiy Ay e RPN | . ...... EECG . ... 5 S
10. Total value of property stolan(in Rs/-)

(S8 g sty o g (e ) ):

11.Inquest Roport / U.D. case No., If any (7 wifhar foird / gt seeor v, R vk gy:

—

S.No. [UIDB Number ]
() |k 44, dom)

L 4




03, i Wwwm.mmmﬁmﬁmlm
mﬁwmﬁnﬁﬂwgﬁ:ﬁm:zmmuznﬁm11:55qorm.rrr-ﬂmvmﬁmnm
iﬁs'nmq,wﬂrmmwm‘-nmamv:ravramooﬁ?-r‘mm-m-zo?wtwﬁmm
meﬂmwﬁammnﬂnmrﬁgranm:mmwmmﬁﬁ?m
.2017%%Maﬁo%aﬁaﬂwmﬂﬁnfrmmmﬁﬁwmﬂﬂwm
Rraor framre 4. 1- ST TR DI 745 werdtr S wo 3105ELU04J960993F20T |
mw‘orczcnﬂsrsmasawa‘ﬁﬁwaﬁwmmﬁamoenmmvﬂ%vﬁhﬁm.@
W!W!WWT@

T I AT 9 g v wr £ @Y vy ran o v T §
m%mmfﬁmmﬁmm;ﬁwmr%uﬁw

trn o iy

e (b R

a#wﬁmmmﬁuiﬁmmmmmmﬁmmﬁmmm
wwmmg.mmwﬁmmmm%mw:
.zow%ﬁ-qnsqarmmrgqoqwoﬁnmot,rqzms?ﬂmnnm
mmiud’romaﬁmam%wﬁamﬁmﬁﬁﬁﬁmﬁm@mwmﬁm T
TR W -1, WYFT Gy 01 2, T T8 et - 01,3, wyref fesrd 1 01 LUEIR
15y aft sfva Rt 0700878256 ATHETE S wr wrveeTs Rrer sfrerarey Fis 27-01-
2024 7% 1.A7pm 1, Ug ZréRgar Foird el ofy TEMT [y g o sfy oy T 30 e
ﬁmmnmw@nﬁ-ﬁrmﬁmtrm LETES mﬁmaﬁdﬁmﬁmﬁm’r:ﬂm
m{tn&arﬁnz.wﬁﬁémﬂmwmmm WTRH 7 4/21 IR SR o ey
mrwmﬁmdm-ﬂmmmmumﬁn}ﬂmmm.mmmﬁ |
e

W@@&mwwﬁﬂwmﬁ:mﬂﬂlﬂﬂﬁﬁ&@mﬁﬁmﬁ
12024 & gt TRty &t 1011 srbef oy

13. Action taken :  Since the abave Infurmation roveals

or ()
@ Dﬁw‘: ::.‘II ?:'): onkar singh meena ?:;k T e
No(d.): 347 to take up the Investigation mmﬂﬁmﬁﬂﬁ*ﬁqﬁﬁﬁ“mm
(3) Refused Investigation dus to
(W Ry ;

or[ﬂ:WWﬁ?ﬂTﬂl‘)



-y
!
& __N.C.RBm Ay s &
LLF A rrfrpr atw wrdd
(4) Transforred ta P.8. (arr): District (Prum);
on point of jurisdiction (%Y &m1MwIC & wreer gealafur)
F.1.R.rond over to the complalnanUinformant,admitied Lo ba correctly recorded and o copy ghven to the
complalnantinforman froe of cost.
(et ) et O smady wr weyenk n, vl ok g€ v de e 1 Priges Rorarert § €ty
R.OA.G (wre.siralt) '
Signature/Thumb Lmpression of the complal U Informant
14, g Sompanan? nim Signature of Officer In charge, Police Station
M:th!d@nﬁm: (T T & g
Ut Iy Uirgato Liog =3 [
Livadw Nagaef s #y
LD LATE =TT l!'f’
15. ?m ang m :; dispatch to the court Name(7T%): Raghavendra Singh
m v Iiﬂl‘nmﬂ'ﬂlu.
Rank (T2): HC (Head Constable)
% No(®.): 1011
¥

-



8. Complainant / Informant (Rrwrarma / ety
(@) Name(rra); gangadhar meenn
(b) Fathor's Name (Rarermmy:  ramfool meena

) ;‘;ﬂ‘“’%’g:‘é'““ 1994 (d)Natonality(ogirmy:  wypeey

(6) UID No(yamet ot); |

(N Passport No, (ST oty i
Dato of Issue Placo of Issun . &
(Tl w e € Ry (8w wr ey

(9) ¥d detalls (Raton Card Voter Io Card,Pass

portUID No.,Driving Liconse,PAN) (gt frarcer( xrery wré,
mww.m.mmw.mﬂw At o) i
‘ S.No, lld Type £ Pd Numbor

(h) Occupation (wreerray: I
() Address .
SNo. (F. |Addross Type Addruss ;
i) {9ar T T | (7). Llo== ;
1 |adurre saveyar khanij, abhiyanta, bijo] iya, (v, e,
. LG
2 wqrdt chatarpur, FTgT uTsfyey, TSIPATA, ST
@) Phone numbsr %
(RS ); Mobllo (Tramer):  91.9709878254

Plainantinformant
; ?!Wmﬁﬁih’mﬁmﬁm:
8. Particulars of propertlgs of

Interest (Attach separate sheut, if necessary)
mwﬁanwﬁfwﬁmvﬁ'mmﬁ s o ey ).
s

No. Property Calegory Property Type (ereafir Description
065) ey oty : (R
e S W

i

-y




itk

-4
N.C.R BApradft.arcft
LLF -1 v st )
FIRST INFORMATION REPORT
(Under Section 164 Cr.P.C.)
(ot i)
(ameT 154 v sy dfjar % ag@)
1. District P.S. Yoar
Bramy. AT (amn; AT (xd); 2024
2. FIR No *5
t‘w.q.&.a): 0024 mﬂg?&%ﬂ:ﬂ: 27/01/2024 14:01 7%
S.No. | Acts : Sections I
®8) | (afirfamm) (arerd)
1 Wi d+ 1860 R B 3N SRR e |
2 im@nﬁﬂ{ﬁmwﬁﬂmmmws? 4
3 (& O afa (e o F ) st 1957 ' 21
3. (8) Occurrence of offenca {(STTry €t wzaT);
1.Day(f): wfac ?ﬁf“? F;’)"‘ 271012024 m::ﬂ: 27/0112024
Time Period Time From s Timo To ; e
ey @Tf): R4 ) 11:55 94 o T): 11:55 74
(b) Information received at P.S,  Dale Time A7 o3 .-
P it it Bty 2770112024 S 13:47 7% ﬂ|
(c)Qeneral Dissy Reference E(;ﬁ%ﬂg) 030 ?ﬂmi X i 2710112024 13:47:00 %

4. Typo of Information (gaT W wwry): i
5. Place of Occurrence (HZATEH):

1. (a) Direction and distance from P.S. :
©) (ot & fem e e ety - TETRW

(b)Addross{TaT): mandalgarh
(c In case, outside the fimit of this Police Station, then

(af e ¥t ¥ ATECR ) il
Namo of P.B District(Stato)
(T AT (Frert (ae ) ):

._-.——————'—‘—'—__-—_-_



GV wﬁlrnf. g 'E
'nr::’-‘[r‘]; -01. 4 'm'r‘?ﬂ?ﬁtl e
MW%WWW“%QI“;%M‘W ”'5?7(‘”{”9‘"'1] ";'_"a"""-'mw!
ﬁ'ﬂ'nhm 'MMTBO%WWQQWWWW;&?W 3
i ’-““-"r‘m"famns Dl oy R )
“ﬁﬁ\ﬂmm AR T} i

Ram Lal Meena Rank

(): TS Aty
No(i.): 675 1o tako up the Invostgation mwhm%mit .
(3) Refused Investigation dyg (o
(T & far)

PR e ey gy
OF (% T G g )

(4) Transferred 1o P.S.(am); District (frmy);
on point of Jurisdiction (FY S & TR gty )

] L]
F.LR.read over to the Complalnani/ntg
oomplahantﬂnfonnanl free of cost,

nnmat.ndmluodlobeoon'ectrymcomoqandampnwbh{-
i
TR/ et ¥ - Tsﬂmrfﬁ.mﬁﬁmahnw&m Rrrrawat t & iy |
R.O.A.C,(Butlﬁ'.t[.!&.) - w [

., f

i dp
1

g



: N.C.R.Brrft aredy
LLF. rofinge tw ety
14, Slgnature/Thumb Impression of the complalnant / Informant g
et & e /£ sthys wr fromy; ?q*g:_lﬂiuro .Oﬁ:cmmr In eharge, Police Station

L L P — s I
oo Poajaeman by Vi
G ovoone vl

15. Date and time of dispatch to the court

N : h d i
(ﬂm%\;ﬂ’hvrﬁﬁwﬁ:mm. ame{TrT): Raghavendra Singh

Rank (T2); ye (Head Constabig)
No(#.): 1011




. Annexwe - |1

R TRBR
P~ 3] /Wil /3T @T1/2024/ & 2 ﬁﬂm—,zolcja
- |

M &g Ao,

Y yguur EE qusd, Hierdre|

Ryg— oy @ & a1 & way |

Iy,

IRITT Rgareada fags € 5 oW 2023 @ 30 3 2024 TF @AW @
Ay @/ fetea /Yery @ fawvg @ Bl &1 fawmy fETER GaR 3R
afta far o <1 28—

Total cases Illegal mining | Illegal mining | No. of Amount
5 tr A

(1s April 2023 to activity - ::il\:fortahon s 311'1 ogg

30 April, 2024) y P
1936.76

523 138 385 162 St }

Surveillance Campaign | lllegal  mining Illegal mining | No. of Amount  of

drive for illegal mining | activity transportation FIR fine imposed

in Bhilwara activity

15,404 85 61 19 157.15 lacs

31.01.2024 .

02.05.2024 t0 16 65 03 114.03 lacs

15.05.2024

¥ e

G .
BRI

@ T G
LTS

CamScanner



Annexusce ~1p

Ligy ;
h‘”l]\uc‘l nn}unf-or Rijugy @C |
§ (G Sthan i - M
No.: p HO9avg ) Depnrtinan g
0 )m[‘lICS.(;‘ilqllf::‘.(}( J l. ; - {;7‘
2 : : p ll { 2 y
Al Distriet Collectors l"l.”' Dated: 10 M wie . "

Sub s 1o consh '
“ nslitute g Boial ®
» H cln O .
Mining/ ll‘aﬂsmirl;t: l Mvestigatin

i VSthdkoanﬁi_lcms for preventing illegal

in above mentio ;

o aon syl ot Hon'ble 11 :

M Wit Letition no, 2458/20 f§°l?§2“"za Hon'ble High Coiart, Jaipur in S.5.C,
B e order dated 03.05.2018 *has directed to

I{ipq i
s stock gft‘lll:-':ﬁi ‘eams. for preventing illepal mining,
pecial investigating t cHa ed to consti

L ca |‘ g ® s . -llute
of W order of 0 ms and take

(D.B. Gupta
| . Chief Secretary
Copy forwarded to the foliowing for necessary action:- :

. Lo Addl Chief Secretary, Homie Depurtrirent, Rajasthan, .Tnipur_

% 2. Director General of Police, Rajasthan, Jaipur,
Divisional Commissiouer; Jaipur, Jodhpur, Udaipur, Ajmer, Bharatpuy
Kota, Bikaner. _ " :
4. Inspector General of Police, Jaipur, Jodhpur, Udaipur, Ajmer, Bharatpur.
Kote, Bikaner. ;

. !JJ

5. Dlrector, Mines & Geology Deporiment, Rajasthan, Udaipur,
6. . All Superintendents of Police
7. Guard file.

Pl". SCC 0 GO‘;L

Scanned with CamScanner

Scanned with CamScanner

=

a4 gl 4 Y

S0



S

2500000239202 09020000200202020020002200

oy
e/

Arnecusce - t3

DISTRICT MINERAL SURVEY REPORT OF
I BAJRI/SAND MINERAL IN BHILWARA
DISTRICT

(As per guidelines given in Gazette Notification of Ministry of
“Environment, Forest And Climate Change” Dated 25th July,
2018)

| GECLOGY AND MINERALS o

g
A gt “
- 6-‘:: 9 - +
- kst o ;
s g ‘”w
Dotadn s Zeat
"g{_ — o B
£ - o Rl -—‘)’f . ,@W’
B -t - » ks
i ! '{» )y
=% ‘ ;‘4;? \ L] - ;- - ‘3’&:/ ’
| ’I‘(‘\ . 4 _“.*-n
I . ol L3 o D
: i:- "‘{ 'Qy—;-:'— P
s = 2 -
| - a -
| . 2 ‘-é - o
- r . 9 r
g Z ’,a LT

i

ot ane

,_M—'— YEAR JANUARY, 2023 Hﬁ‘%ﬁﬁy

: “iiarer




DISTRICT SURVEY REPORT, BHILWARA

(Under Ministry of Environment., Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

290992929292 922092092920920%29%20002020922092222920220 929090

CONTENTS
S.NO. | CHAPTER PAGE(S)
1 | INTRODUCTION |
I.1 | BRIEF HISTORY OF THE DISTRICT 1
1.2 | LOCATION AND EXTENT >
1.3 | TOPOGRAPHTY 2
1.4 | RAINFALL AND CLIMATE 3
1.5 | GEOMORPHOLOGY 3
1.6 | DRAINAGE 3
1.7 | SOIL 3
1.8 | ROAD CONNECTIVITY 6
1.9 [ RAIL TRANSPORT 7
110 | AIR TRANSPORT 7
.11 | FOREST T ) . P TR, T T
1.12 | ADMINISTRATIVE SETUP 7
2 | OVERVIEW OF MINING ACTIVITY IN THE DISTRICT 10
2.1 | MINERAL POTENTIAL OF BHILWARA DISTRICT 1}
2.2 | SAND/BAJARI AVAILABILITY IN BHILWARA DISTRICT 11
3 | THE LIST OF MINING LEASES IN THE DISTRICT WITH 18
LOCATION, AREA AND PERIOD OF VALIDITY
4 | DETAILS OF ROYALTY OR REVENUE RECEIVED IN LAST 19
THREE YEARS
5 | DETAIL OF PRODUCTION OF SAND OR BAIRI OR MINOR 20
MINERAL IN LAST THREE YEARS
6 | PROCESS OF DEPOSITION OF SEDIMENTS IN THE RIVERS 21
OF THE DISTRICT
6.1 | INTRODUCTION BX
6.2 | PROCESS OF DEPOSITION OF SEDIMENTS IN THE RIVERS OF THE 7
DISTRICT
6.3 | DISTRICT WISI. DETAILS OF RIVER OR STREAM AND OTHER SAND 79
SOURCE
6.4 | SALIENT FEATURES OF IMPORTANT RIVERS AND STREAMS 25
6.5 | DISTRICT WISE AVAILABILITY OF SAND OR GRAVEL OR AGGREGATE 25
RESOURCES
6.6 | ANNUAL DEPOSITION OF SAND /SEDIMENTS (REPLENISHMENT) IN 77
CATCHMENT AREA IN BHILWARA DISTRICT
7 | GENERAL PROFILE OF THE DISTRICT 28
7.1 | DEMOGRAPHY 28
7.2 | ECONOMY 32
7.3 | ELECIRICITY 32
8 | LAND UTILIZATION PATTERN IN THE DISTRICT: FOREST, 33
AGRICULTURE, HORTICULTURE, MINING ETC e
8.1 | FOREST 341 |
5
0 — e ¢ dsnfae

IR ET

. . ’
S @ g R,
Wierarey

ey {er., )



S

EEEEEEEEEEEEENRENNEINIEI-SIEZSE I B B 3 B B I B N B N BN I

DISTRICT SURVEY REPORT, BHILWARA
(Under Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

8.2 | AGRICUL TURAL 35
8.3 | HORTICULTURAL 35
8.4 | MINING 36
9 | PHYSIOGRAPHY OF THE DISTRICT 37
10 | RAINFALL: MONTH-WISE 42
11 | GEOLOGY AND MINERAL WEALTH 44
1.1 | GEOLOGY 34
______ 11.2 MiNllRﬂ!.RI;S(H'R('E"-G 3 45 s 1]
o AT
why Sfepry @ v 7 -fAEm «
z ? ﬁ(q‘ el T2
Hieare




o A

DISTRICT SURVEY REPORT, BHILWARA

(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
B e e e eSS e

CHAPTER 1
INTRODUCTION

1.1 BRIEF HISTORY OF THE DISTRICT:

The history of Bhilwara District which came out from ruins & old records proves that it is
very old. The antiquity of the region can be traced back to the hoary past. The excavations at
Bagor have revealed the existence of a stone age culture spread over two phases- the earlier
dates back to 5000 BC-2800 BC and the latter belongs the iron age. It is one of the richest
lithic sites of India. The district is also studded with mounds of the proto-historic affiliations
located on the old river beds of Kothari, Khari etc. amongst than the notable once being cites
of Agoocha (Hurda Tehsil). Ojayana (Asind Tehsil) and Hurda itself. The inscribed sacrificial
post (Yupa Stambha) from Nandsa (Raipur Tehsil) refereeing to the performance of
Sasthiratra sacrifice eloquently proves the revival of Vadik ritis during the 3™ century AD.
Old inscriptions from the region tell the story of its glorious past. The rock of Bijoliya is

inscribed with an important epigraph of the Gupt period (4"-5" century AD).

The district is extremely rich in old temples ranging in time from the 9th to 12th Century AD.
The mediaeval temples at Bijoliya, Tilaswan, Dhor, Menal & Mandalgarh etc are example to
exquisite Art and architecture. The multi-storied pound of Bhinay near Kachola is one of its
kinds.

It is not on the record as how the name of Bhilwara was ascribed to the district Bhilwara.
Tradition has it that it came to be known as Bhilwara because it was mostly inhabited by
Bhils in old days. These Bhils were eventually driven away towards the hilly tracts and
interior places of less importance by the ancestors of the peasant settlers. Ironically

enough, now very few Bhils live in this area. Another version recounts that the present
Bhilwara city had a mint where coins known as 'BHILADI' were minted and from this

denomination was derived the name of the district. This mint was closed in the year 1870.

In ancient times Bhilwara district was a part of Guhil & Chauhan Rajput kingdom. Afier
merger of Mewar State & Shahpura Thikana into Rajasthan. This Bhilwara district was
reshaped to include Banera & Badnor chief ship of Mewar State and merger of Mandalgarh
& Shahpura Thikana the district came into existence in 1949, Mandalgarh, Mandal, Pur &
Sanganer places of the district were used as defence Chowkis during the time of t'[aghal

attacks.
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Over the years it has emerged as the TEXTILE CITY of Rajasthan. Now a day, Bhilwara is
known as the textile city in the country & is located almost in the centre of Rajasthan state
covering an area of 10,455 sq. kms. It has an average elevation of 421 metres (1381 feet) and
the district consists 78.7 percent rural and 21.3 percent urban population whereas the State
percentage of rural and urban population is 75.1 and 24.9 respectively.

It is bounded on the north by Ajmer District, on the east by Bundi District, on the
south by Chittorgarh District. and on the west by Rajsamand District. It is connected by
railway  station  Ajmer, Jodhpur, Jaipur, Kota, Indore, Ujjain, Delhi, Bharatpur Agra
. Gwalior, Lucknow, Kanpur. Allahabad, Patna, Kolkata, Vadodara, Surat, Mumbai and Hyde
rabadand almost all big cities. The National highway 79 and state highway 12 passes through
the district. The district comprises seven sub divisions viz. Bhilwara, Gangapur, Shahpura,
Gulabpura. Asind Mandalgarh & Jahajpur and 16 tehsils viz. Bhilwara, Sahara, Raipur,
Mandal. Banera, Shahpura, Jahajpur. Mangalgarh, Bijolia, Kotri, Phooliya, Karera, Badnor,

Hamirgarh. and Asind & Hurda.

1.2 LOCATION & EXTENT
It is bounded by latitudes 25°01" to 25°58" and longitudes 74°01" to 75°28'.

1.3 TOPOGRAPHY
The district generally consists of an clevated plateau. The eastern position of the district as a

cluster of hills. The district is intersected by the Aravali ranges at several places. There is a
range of hills in the North-East corner of the district which extends right upto jahajpur town.
These ranges are predominant in the south cast in Mandalgarh tehsil and in the north cast in
Jahajpur tehsil. The soil of the district varies from sandy loam to heavy loams. The District

Bhilwara has a hot dry summer and bracing cold winter. The cold season is fnlz December
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

to February and is followed by hot summers from March to the last week of June. The south

992909

west Mansoon season which follows. last till about mid September. The period from mid

September to about the end of November constitutes the post monsoon season.

29

1.4 RAINFALL AND CLIMATE
Mean annual rainfall 2016 of the district is 75.775 mm. Almost 95% of the total annual

rainfall is received during the southwest monsoon. which enters the district in the last week of
June and withdraws in the middle of September. Occurrence of severe and Very severe ypes
of droughts is very rare. Month wise rainfall data of year 2016 is shown in table 10.1. January
is the coldest month with mean maximum and minimum temperatures being lowest at 22.2°C
& 7.3°C. Temperature in summer month of June reaches up to 46°C. There is drop in

temperature due to onset of monsoon and rises again in the month of September,

1.5 GEOMORPHOLOGY
Bhilwara district consists of fairly open plains in the north and southeast with a few hillocks

and undulating plains & hills in the south and northeastern part. Occasional inselberg, low-
lying hillocks and chains of ridges break the monotony of peneplained tract. The area of the
district generally slopes gently except in western & northwestern part where slope is high.

Geomorphological map of the district is given in the chapter 9.

1.6 DRAINAGE
Many rivers meander their way through the Bhilwara district of Rajasthan. Bhilwara district

falls in the Banas (9157.2 sq km). Chambal (1164.9 sq km) & Luni basins (133.0 sq km).
Major River of the district is Banas, which flows in northeast to easterly direction. It enters
near village Doodiya in Bhilwara tehsil in the west flowing towards east and takes an abrupt

turn towards north-northeastern direction near Bigod downstream of the confluence with
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Berach River and again takes an easterly turn near Kanti and finally flows towards northeast

till it enters Tonk district. Total length of the Banas River is 142 km in Bhilwara district.

Channel pattern of Banas issinuous and changes to more or less straight between Bigod and
Rajamahal indicating structural control on the drainage pattern. Important tributaries are
Berach, Kothari, Unli, Mendi, Nakadi. Chandrabhaga and Khari River. All these are
practically ephemeral in nature. There is no natural lake in the district but there are number of

ponds and dams. The list of dams in Bhilwara district is given below: 4
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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Tablel.1: Showings Dams in Bhilwara District

Sr. . Nearest W3 ] Completion .
no Name Purpose River Gty District | Basin Status Yeur T'ype
Anwasa e }
1 B Irrigation | Local nallah | Mandalgarh | Bhilwara Ganga | Completed 1981 Earthen
Earthen /
2 | Arwar Dam | Irrigation Khari Shahpura | Bhilwara | Ganga | Completed 1957 Gra; W
Masonry
Atawara et Local Nala . :
3 Piien Irrigation (Banas) Raipur Bhilwara | Ganga | Completed 1961 Earthen
Baradpura/
A N 3
4 | Baradapura | lrrigation Loc;l a}laf Jahazpur | Bhilwara | Ganga Earthen
Dam anas
Chandrabh LT Chandrabh 2 :
5 aga D:m Irrigation hang;a Py Gangapur | Bhilwara | Ganga | Completed 1958 Earthen
6 Dg‘:rifa Irrigation | Local nallah | Mandalgarh | Bhilwara | Ganga Completed 1982 Earthen
Domti Moral’
L Kokra Dam Irrigation C:andi_ Mandalgarh | Bhilwara | Ganga 1989 Farthen
Ganoli
Earthen /
8 | GovtaDam | Irrigation Manali Mandalgarh | Bhilwara | Ganga | Completed 1955 Gm;ny
Masonr
Jetpura i T " > *
9 D Irrigation Unli Mandalgarh | Bhilwara | Ganga | Completed 1978 Earthen
Jhadol s Sk :
10 D Irrigation | Local Naila Kotri Bhilwara | Ganga | Completed 1980 Earthen
Kanyakheri - . . :
1 Dam Irrigation | Local Nalla | Bhilwara | Bhilwara | Ganga Completed 1987 Earthen
12 | Khari Dam | Irrigation Khari Asind Bhilwara | Ganga | Completed 1957 Earthen
Knthast: Kothari g
13 Stage | Irrigation Kotri Bhilwara | Ganga | Completed 1984 i
Dx (Banas) &
am Mason
14 La#ki; Irrigation Kothari Mandal Bhilwara | Ganga | Completed 1966 Earthen
Larki Dam
15 \-E:;:al Irrigation | Local Nalla Mandal Bhilwara | Ganga | Completed 1973 Earthen
Earthen /
. i ; X : : 5 Gravity
16 | MejaDam | Irrigation Kothari Bhilwara | Bhilwara | Ganga | Completed 1958 &
Masonry
Earthen /
i : o Gravity
17 M:;)t;l::ra Irrigation | Local nallah Asind Bhilwara | Ganga | Completed 1999 &
Mason
18 | Nagdi Dam | Irrigation Nagdi Jahazpur | Bhilwara | Ganga | Completed 1959 Earthen
19 Pl Irrigation Sameliva Shahpura | Bhilwara | Ganga | Completed 1909 Earthen
Sagar Dam
20 ST:;::”E';::“ irrigation | Local nallah | Jahazpur | Bhilwara | Ganga | Completed 2000 Earthen
1.
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DISTRICT SURVEY REPORT, BHILWARA

57 (As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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21 Fatangon [rrigation Laca‘l s Mandalgarh | Bhilwara | Ganga | Completed 1990 Earthen
Dam Erau
Patan
22 | (Deosagar) | Irrigation | Local Nalla Asind Bhilwara | Ganga | Completed 1956 Farthen
Dam
Patiyal s Local nallah ’ . 5
Mandalos: 1o . 2
23 Dam Irrigation s landalgarh | Bhilwara | Ganga | Completed 199 Earthen
Sareri/
24 Sareru Irrigation Mansi Hurara Bhilwara | Ganga | Completed 1957 Earthen
Dam
25 5’“’]“'*[ TBh | | rigation | LocalNalla | Jahazpur | Bhilwara | Ganga | Completed | 2000 Earthen
26 | SMYSIA | rigation | Mej River | Mandalgarh | Bhilwara | Ganga | Completed | 1993 Esirthen
Sushil
Sagar/ R Local nalla/ T = 99 =
27 Soshila Irrigation Tel. of Mej Mandalgarh | Bhilwara | Ganga | Completed 1991 Earthen
Sagar Dam
28 | Titora Dam | Irrigation | Local nallah | Jahazpur | Bhilwara | Ganga | Completed 1982 Earthen
Umed/Ume
&/ Umaid 7N
29 Sagar Irrigation | Local Nalla | Shahpura | Bhilwara | Ganga | Completed 1917 i
(Bhilwara) M '
Dsm ........... I a‘mnr-“

1.7 SOIL
Soils of the district are classified as follows: Clay loam or medium black: This type of soil is

found in the hilly areas in the central parts of the district. Loam: This type of soil is found in
the entire district. Sand and sandy loam: This type of soil is found mostly near the banks of
rivers and nallahs. Loam pebbly & stony: These types of soils are met within the hilly areas
of the eastern blocks of the district.Particlesizeclass distribution of soil of Bhilwara district
shows predominance of fine loamy to fine soils (63.8%).Surface textural class distribution in
soils of Bhilwara shows predominant sandy loam soils (46.8%)followed by sandy clay loam
to clay (36%). Sandy loam soil constitutes more than 50% in the Aravalilandscape.
particularly the eastern plains. The soils of the Bhilwara for land use planning are given
below.,
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Soils of Bhilwara district for Land use planning

Tonk diginet

-]

(Source: National Bureau of Soil Survev & Land Use Planning (ICAR), NBSS Publication 135.)

1.8 ROAD CONNECTIVITY
National Highway No. 79, part of the Golden Quardrilateral (four lane), and another National

Highway No. 76 part of the East West Corridor (four lane) pass through the district. The total
length is 120 km.National Highway No. 758 (Kota-Ladpura-Bhilwara-Gangapur-Rajsamand-
Udaipur) passes through the district. The length of this highway is 146 km. the other NH
148D (Bhim-Gulabpura-Uniara) also passes through the district. With a government bus
depot in the heart of the city, Bhilwara is connected to all the important cities of Rajasthan

and other states. Many private service providers are available.
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DISTRICT SURVEY REPORT, BHILWARA

(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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1.9 RAIL TRANSPORT .
A broad gauge railway line connecting Ajmer. Jodhpur, Jaipur. Kota, Indore Junction, Ujjain,

Delhi, Bharatpur, Agra, Gwalior, Lucknow. Kanpur, Allahabad, Patna, Kolkata, Chittorgarh.
Udaipur City, Mavli Jn., Ratlam, Vadodara, Surat, Mumbai and Hyderabad passes through
the district. Kota (160 km) is the convenient railway station to provide connectivity to the
southern states of Karnataka, Andhra Pradesh, Tamil Nadu and Kerala. Bhilwara division

falls under North Western Railway zone.

1.10 AIR TRANSPORT
The nearest airport is at Udaipur (165km) The other nearer airport s

at Kishangarh (168 km). whereas Jaipur national airport is at distance of 25lkm. The

international airports in the vicinity are at Jaipur. New Delhi. Mumbai. and Ahmedabad.

1.11 FOREST )
Out of the total geographical area of 10.455 sq. Km. the forest area in Bhilwara district is

795.20 sq km i.e. 7.6% of the area. The forest falls under the categories of subsidiary and dry
tropical forest, The principal species of wood found in the district is Dhokra, other types of
species are Babool, Khair etc.

(Source: Office of Disrtict Forest Officer, Bhilwara)

1.12 ADMINISTRATIVE SET UP
After the formation of Rajasthan, a uniform pattern was evolved for theadministration of the

entire Rajasthan State and it is divided into seven divisions. Bhilwara district is included in
Ajmer division. The entire division is in the charge of a Divisional Commissioner.

The District collector is the head of district's general administration. He is assisted by
Additional collectors. The Chief Executive Officer (CEO- ZilaParishad) is responsible for
developmental administration.

The district is now divided into sixteen tehsil Bhilwara. Banera, Mandal, Mandalgarh.
Bijoliva. Kotri, Shahpura Jahajpur. Sahada. Raipur. Asind, Hurda. Phuliyakalan. Badnor.
Kareda and Hamirgarh with eleven sub-tehsils,

The list of Tehsils and Sub-Tehsils are given below: { |
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Table 1.2: Showings Tehsils and Sub-Tehsils in Bhilwara District

Sno. Tehsil Name Sub-Tehsil

| Bhilwara Karoi

2 Hameergarh -

3 Banera Raila

Bl Sahada -

5 Raipur -

6 Hurda -

7 Mandal Bagore
Kareda Gyangarh

9 Mandalgarh Kachhola

10 Shahpura Dhikola

1 Phuliva i
Kalan

12 Jahajpur Eﬁ?ﬁ;

13 | Kotri H[;zrl?;f:s

14 Bijauliya -

15 Asind Shambhugarh

16 Badnore =
(Source: Bhilwara, Government of Rajasthan website hup: www bhilwara rajasthan.gov.in)
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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CHAPTER 2
OVER VIEW OF MINING ACTIVITY IN THE DISTRICT

Bhilwara district was earlier known for the mica mining in the country before the
discovery of huge deposit of lead-zinc near village Rampura-Agucha by state Department of
Mines & Geology. Some of the important major minerals found in Bhilwara are Pb, Zn, Cu,
Ag. Co. Fe & Garnet etc. List of important minor minerals & their existing leases in the

district is given below:

Table 2.1: Showings Name of the Minor mineral & number of leases in Bhilwara District

S.no. Name of mineral Number of mining Total Area
leases/ QL Hect.
1 Bajari 0s 5976.52
2 China Clay, Red Ocher , Yellow 64 6558.29
Ocher, Soapstone, Silica Sand &
Pyrophyllite
3 Feldspar, Quartz, Mica 778 5876.1
5 Calcite 08 126.3
7 Marble 25 38.8
8 Granite 284 713.64
9 Sandstone 1074(QL) 664.80
10 Limestone Burning 04 3.56
11 Masonary Stone 157 159.302
14 Ordinary Clay 01 1
15 Phyllite Schist 6 5.82
Total ML 1332
Total QL 1074
Gross Total 2406 20124.132

(Source- Mining Engineer, Bhilwara, Department of Mine And Geology)

Department of Mines & Geology along with other central and private agencies are
engaged in the search of new minerals and to evaluate the known mineral deposit in the
district.

As a result of continues efforts of prospecting and exploration several new minerals
deposits which were not known carlier in the district have been located. Most important
among them is the Rampura Agucha Pb-Zn-Ag deposit proved by the Department of Mincsu
& Geology. AN
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DISTRICT SURVEY REPORT, BHILWARA

(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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From the admininstrarive point of view the juridictation setup of the working offices

of Department of Mines and Geology as given below:

Table 2.2: Showing juridictation offices of Bhilwara circle

S. No. Circle office Division office Jurisdiction
Mining Engineer. | Tehsil  Bhilwara, Banera. Kotri.
Bhilwara Hurda.Sahada, Shahpura, Phuliakala,
1 Superintending Mandal.  Badnor, Asind, Karera,
Mining Lngineer, Hamirgarh, Jahazpur Raipur, part of
Bhilwara Mandalgarh
Mining Engineer, | Bijolia. part of Mandalgarh
Bijolia
p & Superintending Senior Geologist | District Bhilwara
Geologist, Bhilwara | Bhilwara
Senior Geologist | District Chittaurgarh
Chittaurgarh

2.1 Mineral Potential of Bhilwara District

Bhilwara district is a repository of minerals. Major minerals found in the district are Pb.Zn,
Cu. As, CoNiFeKyanite & Gamet. Minor minerals like soapstone, quartz, feldspar,
chinaclay, dolomite, ocher. calcite, limestone burning . marbal. sandstone, phyllite schist &
granite etc. are also found in aburdance. List showing Major & Minor minerals occurences is
given below:

Table 2.3: Showing occurences of Major minerals in juridictation of ME, Bhilwara office of

district Bhilwara

Mineral Near Village Tehsil
Garnet | Mandal Mandal
Kochariya, Kodukota Bhilwara
Odiya Ka Khera Jahazpur
Mineral Near Village Tehsil
Kyanite Surawas, Dhangdas Sahara
Mineral Near Village Tehsil
Led, Zinc, Copper.Gold, Silver. Nickel, Cobalt, Agucha Hurda
Iron & Other associated Minerals Dedwas Bhilwara
Lapiya Banera

(Source: Mining Engineer, Bhilwara, Department of Mine And Geology)
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Tom

Table 2.4: Showing occurences of Minor minerals in juridictation of ME, Bhilwara office of
district Bhilwara
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(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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DISTRICT SURVEY REPORT, BHILWARA

district Bhilwara

(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Table 2.5: Showing occurences of Minor minerals in juridictation of ME, Bijoliya office of
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Table 2,6: Showing minor mineral production & rovalty figure in last three years in
Bhilwara District

S.No. Name of Production Royalty
mineral 2019-20 | 2020-21 2021-22 2019-20 2020-21 2021-22
(Minor Part-A)
| Masonary
Stone 1864863 1062685 1316406.19 82629314 40010308 47870175
2 Marble 43328 16163 1693.68 10751948 5707058 9117305
3 Granite 1040594 1192679 1308292.26 | 215207117 196226558 | 456480083
4 Phyllite
Schist 63871 63807 7758315 1487566 3112545 5808429
s Limestone
5 (Burning) 1843 1468 0 755335 173004 1660480
6 Ordinary
Clay 0 1416 185470 206500 30000 1198500
7 Brick Earth 0 0 0 4922811 9380448 13505752
8 Bajri 93987 33051 2370892.27 4672081 1691770 152789000
Total 3108486 | 2372169 | 12941069.4 | 320632672 | 256331691 | 688429724
(Minor Part-B)
1 Mica 15845 16085 13018.71 884854 1709570 57119954
2 Feldspar 1345663 793398 964933.32 84883652 98920335 87969598 4
3 Quartz 268861 172725 146656.1 3870424 12271147 117804324
B Soapstone 495967 402047 335035.92 156870314 121860108 105789035
5 Pyrophyllite 24100 9568 10817.87 119200 959400 1028470
6 China clay 464517 446351 136809.9 7960347 24442783 26770031
7 Ocher 281360 153505 160354.17 3344812 5432736 15981014
8 Calcite 8 70 38.72 103950 860702 4415994 4
9 Silica Sand 693 2315 327.13 35000 185300 1215984 4
Total 2897014 | 1996064 | 1767991.84 | 258072553 | 266642081 | 260663455
Grand Total 6005500 | 4368233 | 14979061.2 | 578705225 | 522973772 | 949093179

(Source: Mining Engineer, Bhilwara, Department of Mine And Geology)

2.2 Sand/Bajari availability in Bhilwara district
The southern (Banas. Berach & Menali), nouthern-castern (Banas & tributaries). nouthern-

western (Khari) & central (Kothari) portion of the district is drained by the Banas & its

tributaries. South-western part of the district is drained by the river Chandrabhaga, where as

northern-eastern part of the district is drained by the river Mansi. These are monsoon fed

rivers and flow more rigorously in rainy season and carries sufficient load of sediments due

to erosion of the country rocks in the catchment areas.
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DISTRICT SURVEY REPORT, BHILWARA
New Delhi. Notification Date 25-07-2018.)

(As per Ministry of Environment, Forest & Climate Change,

The important locations of the sand/bajri in the district Bhilwara are as given in the table below:

Table 2.7: Showing location of the sand/Bajri in Bhilwara District

S. No. Tehsil Important village for sand ( Bajri) Name of the
River
L Shahapura | Devaria, Panotia. Mewda, Sardarpum.Nmyanpum,Rajpura.Ra!ayam,Gegwa,Arwad,AmiyaDhoda,Badia, Diyas. Dhanop, Khari
PhulianK alan.Ratanpura, Kajodia,Badta Mansi
z Jahazpur | Dhuwala, Bagudaar. Kesharpura.KesavVilas,Madhopura, Motipura, Bindi.Hatodiya, Bharnikhurd, BhraniKalan, Ramgarh, Rawatkheda, Banas

Ratanpura, Takatpura, TamiyaKheda, Jahazpur.Jeera, Jamoli, Jalampura, Akhepura, Abhaypura. OdiyaKheda,
Ganeshpura.Gangithla,LLaxmipura, Rampura

3 Sahada | Phukliya, NegadiyaKakheda. Chapri, Godliya, Khajooriya, Khokhala, Udliyas. Diyas. Satlivas, Ptla, Ghangdas, Rathliyas. Surawas. Majawas Chandrabhaga

4. Bhilwara | Dhualkheda. Jepiva. BhadaliKheda, Arajiya, Jodhras, Palari, Govindpura, Malan Bhilwara, Sanganer, Kunwara, Suvana, A garpura.Ghumras. Banas
Pondras. Chanpri,Duriya. Jawasiya, Sayla, Bhainsakundal Bardod. Kanyakhedi. Biliyan Kala, Swaroopganj, Guwaradi, Kalyanpura.Patliya,
Mangrop.FaganoKaKheda, Khairabad, Siyar, Darri, Mandapiya, Dantalati. Kachauliya, Kumbhariya, Pipli, Kalundiya Maheshpura. Hasiyas, Kothari
Dhogras. Akola

5. Hurda Hurda.LLamba, AguchaPratham, Kaniya, Aamliyas, Anandipur, Amartiya,Bhairukhera/Agucha, Sareri, Kanwaliyas, RupaheliPratham. Manshi
Sulatanpura. Bhojras Khari

6. Raipur Mandi. Jhalamali, Chhatol.Ladki. Bhatewar.Thoriyakheda (Bheenta). k. alakhedi.Boarana,Dhulkheda(Bagoliya), Suras, Badi.PatiyonkaKheda. Kothari
Thala, Gadariyonkakheda,Bagoliya, Peethalpura, Nathariyas. Panotiya. Aspur, Fatchpura (nahri). Nahari, Jogras.Duthepura (Nahari), Keralivabala
Shivnathpura, Tolas,Rewara, Boriyapura, Lakhaholi Bahamani

. Mandal | Bawlas, Bagor, Manvyas, Lasadiya,Samathpura.Ghodas, Pithas, Amargarh, Meja, Mali Khera. Karandas, Kothari
Chawandiya.Chileshwar Sabalpura.Delas, Khedimata, Rampuriya, Dhuala, Tagadiya. Phakoliya, Kunwar, Bagjana, Raghunathpura Khari

8. Kotari Akola. Chawandiva, Kanwaliyawas, Somshyant, Satola.SatolakaK hera.Lasariya,BankaKhera, Sawaipur, Salariya, Redwas, Gathhera, Nohra, Banas
Kaliradiya.BaliyaK hera.Parolee, Deoli, Borkhera, Mata jikakhera, Dantra. Gapesra,Nandrai, Gendliya, Solankiyonkakhera, Pecchas. Ren, Kotari
Amartiya. Adsipura. Bhakliya, Gegawakhera, Sripura

9. Asind lraas, Malnaam, Prempura, RanawatonkaKher, Harmada, Roopnathgardth. Gotiborkakhera, Kharda, Katar, MahasinghjikaKhera, Khari

Mefliyas,Bamni. Liwar.Ontali.Jainnagar. Shambugarh, ~Gajsinghpura, Parsoli. Dandawat.Pratappura, Asind, Kaornara, Dilehpura,
Khardi,Udliyas. Karjaliya,Hataan Kariyala, Chena kakhera. Khokhalakhera, Jalra, Badakhera, Barani, Sangramgarh, Ajitpura, Chotiyas,

Bajunda, Doto
10. Bijoliya, | Amarpura, Asawari. Bagthala, Barook hera. Bedunda Beeliva, BhandkaKhera. Bharliya, Bhawani Singh kaKheraBilod. Chainpuriya. Banas
Mandalga | Chandpura, Chhitarsinghjikakhera, Chohli, Dauljikakhera, Devipura, Gandhari, Gariyan, Gheoriya, Golbari, Goplapura. Gowvia, Berach
rh Harisinghjikakhera,Hastra, Heengwaniya, Khatwara, Kherpura, Lakshmipura, Lodhiyana, Mahtajikakhera, Moi, Padampura, P deri, il
Peethalpura, Phalasaiya. PhooljikaKheri, Pratappura, Ralayata, Ramthali. Sand. ShyamGarh. Tahla, ThalKalan, Thalkhurd, Tiroli. L.’}nﬁpum TP
(Source: Mining Engineer, Bhilwara, Department of Mine And Geology) A
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DISTRICT SURVEY REPORT, BHILWARA

(Under Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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CHAPTER 3
THE LIST OF MINING LEASES IN THE DISTRICT WITH LOCATION, AREA AND
PERIOD OF VALIDITY

Presentely mining lease of mineral bajari are existed in the district Bhilwara are as follows:

Sr. | ML. No. | Lease Holder Name Tehsil Area Period Remarks
No.
I 113712 Sanjay kumar Garg Bhilwara 1947,12 | 27.10.2022 to | Existing
02.12.2023
2 | 114/12 | Abhimunyu Choudhary | Mandal 995 27.10.2022to | Existing
?- 09-12-2023
3 116/12 | Abhishek choudhary Ashind 1207.61 | 13.12.2022 t0 | Existing
12.12.2027
4 117/12 | Shekhawati assosiate Jhajpur 1299 27.10.2022 to | Existing
11.12.2023
5 [18/12 | Mahendra singh Rajawat | Kotri 1191.37 | Lease Period -
Completed
6 119/12 | Vikramaditya Rathod Hurda & 544,03 | 20.06.2022to | Existing
Musda 25.07.2023
7 01/2013 | Sanjay kumar Garg Mandalgarh| 1675.85 | 03.03.2022t0 | Existing
& Bijoliya 07.04.2023

Note :- Information Up to 13.12.2022

(Source: Mining Engineer, Bhilwara. Department of Mine And Geology)
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-67-2018.)
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CHAPTER 4
L) DETAILS OF ROYALTY OR REVENUE RECEIVED IN LAST THREE
® YEARS.
Table 4.1: Showing mineral royalty in last three vears
~
® Details of Rovalty of Revenue Received in last three vears (in Lakhs)
S.No. Name Of Mineral

= Year

2019-20 2020-21 2021-22
® [ 2 } 3 4 5
L 1 All minerals 85704.60 105802.63 152963.37
@3 Total 85704.60 105802.63 152963.37
= (Source: Mining Engineer, Bhilwara, Department of Mine And Geology)
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climaie Change, New Delhi, Notification Date 25-07-2018.)

Details of the production from Bajri in last three years in given Table 5.1

CHAPTER 5
DETAILS OR PRODUCTION OF SAND OR BAJRI OR MINOR MINERALS
IN LAST THREE YEARS

Table 5.1: Showing mineral bajri production in last three years

S.No. | Name Details of production & Revenue
of of sand or Bajri or Minor Minerals in last three years
Mineral Year
2019-20 2020-21 2021-22
1 2 Production Revenue Production Revenue Production Revenue
(in tones) ( in Rs) (in tones) {in Rs) (in tones) {(in Rs)
1 Bajri 68853.64 4672081.00 33850.89 1691770.00 | 3520428.89 | 152789071.77
(Source: Mining Engineer, Bhilwara, Department of Mine /And Geology)
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Dethi, Notification Date 25-07-2018.)

CHAPTER 6
PROCESS OF DEPOSITION OF SEDIMENTS IN THE RIVERS OF
THE DISTRICT

6.1 INTRODUCTION

Sand is naturally occurring granular material composed of finely divided rock and mineralparticles
between 150 micron to 4.75 mm in diameter (IS 383-1970). Sand is formed due to weatheringof
rocks due to mechanical forces. In the process the weathered rocks forms gravel and then sand.Sand
and gravel are mined world-wide for construction material and account for the largest volume of
solid material extracted globally. Ensuring their availability is vital for the development of the
infrastructure in the country/State/District. There are different sources of sand and gravel. the most
important among them is the river. As the requirement of these construction materials is on rise. they
also are very vital for the health, physical character of the river and the different important functions
of the river. The extraction of sand and gravel from the river bodies has to be regulated and done
with adoption of required environmental safeguards. For making available these resources. a
mapping of these resources at the district level, identification of appropriate sites for extraction.
appraisal of the extraction process. putting in place the required environmental safeguards, and
rigorous monitoring of the volume of extracted material is required to ensure sustainability of the
entire process. The district is the unit of administration which is best placed to do the mapping of
these resources, adopt the best environmental practices for extraction of these materials and monitor

its extraction and movement.

6.2 PROCESS OF DEPOSITION OF SEDIMENTS IN THE RIVERS OF THE DISTRICT

The loose boundary (consisting of movable material) of an alluvial channel deforms under
the action of flowing water and the deformed bed with its changing roughness (bed forms) interacts
with the flow. The resulting movement of the bed material (sediment) in the direction of flow is
called sediment transport and a critical bed shear stress must be exceeded to start the particle
movement. Such a critical shear stress is referred as incipient (threshold) motion condition, below
which the particles will be at rest and the flow is similar to that on a rigid boundary. Some sediment
particles roll or slide along the bed intermittently and some others saltate (hopping or bouncing
along the bed). The material transported in one or both of these modes is called 'bed load'. Finer
particles (with low fall velocities) are entrained in suspension by the fluid turbulence and transporte:

along the channel in suspension. This mode of transport is called 'suspended load'. Sometimes fine
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

particles from upland catchment (sizes which are not present in the bed material), called 'wash
load'. are also transported in suspension. The combined bed material and wash load is called 'total
load'.

The Bhilwara district has a well developed drainage system. The main rivers of the district
are Banas, Berach, Kothari, Khari, Mansi. Chandrabhaga & Menali. These rivers originating in
mountainous regions are monsoon fed rivers and flow more rigorously in rainy season. The running
water erode, transport and deposit sediments.The deposition of sediments in a river bed is more
pronounced during rainy season, although the quantum of deposition varies from stream to stream,
depending upon numbers of factors such as rainfall. catchment, lithology, discharge, river profile

and geomorphology of the river course.

There is a large amount of uncertainty in the process of calculating annual rates of bed load
transport. How much coarse material is moved, how long it remains in motion as also how far it

moves depends on the size, shape & packing of the material and the characteristics of the river flow.

It has been reported that in past, when sand/bajri mining was permissible in Bhilwara district,
during monsoon season the pits formed by the excavation of sand/bajari in rivers got completely
filled up by sediments and as such the excavated area got replenished with new harvest of mineral

sand.

The rivers of the district /state are ephemeral in nature and not replenished annually as
compared to perennial rivers and therefore, the concept of annual replenishment is not practicaly

applicable due to erratic and uncertainty of rainfall in the district/state.

6.3 DISTRICT WISE DETAILS OF RIVER OR STREAM AND OTHER SAND SOURCE

The district has important rivers namely Banas, Berach, Kothari, Khari, Mansi.
Chandrabhaga & Menali along with their well developed drainage system. The southern (Banas,
Berach & Menali), nouthern-eastern (Banas & tributaries), nouthern-western (Khari) & central
(Kothari) portion of the district is drained by the Banas & its tributaries. South-western part of the
district is drained by the river Chandrabhaga, where as northern-eastern part of the district is drained
by the river Mansi. These are monsoon fed rivers and flow more rigorously in rainy season and
carries sufficient load of sediments due to erosion of the country rocks in the catchment. In the
district 1ill march 2016, a total 501 dams and ponds are constructed in which 383 ponds as per order

of govt. of Rajasthan transferred related to panchayat committes in the rivers and local nalds. Tthe

total filling capacity of the 60 project ( 50 small irrigation projet, 1Meja irrigation pro 5. 9
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DISTRICT SURVEY REPORT, BHILWARA

(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
e e T T e e e o el 1 s T e L e I s

medium irrigation projects ( Nahar Sagar, Ummed Sagar. Arvad. Sareri. Khari, Kotari Jetpura.
Mandal and Matrikundiya) is 19230mcft, useful capacity 18302mcft , CCA 92.542 Hect and

[rrigation capacity 56526 lHect.(Source: Water Resource Department)

The important river which flows across the district are as follows:

River Banas: The Banas River originates in the Khamnor hills of the Aravali range (near to
Machind in Nathdwara tahsil) at an elevation 372.5m above mean sea level. The total length of the
river from origin to its outfall into the little Rann of Kachchh it drains an area of 8.674 sq km out of
which nearly 38 % lies in Rajasthan State and the remaining 62 % falls in Gujarat state. The entry
point of the river in the Bhilwara district is village Dudiya. tehsil, Hamirgarh and where as exit point
is village Dhuvala Tehsil Jahazpur and it travels 145 km in the district out of 512 km in the state.
The river Banas is a major tributary of the Chambal River, the two rivers meeting near village
Rameshwar in Khandar Block in SawaiMadhopur District. The total catchment area of Banas River
is about 45.833 km?. Lithological units through which Banas River flows in district are mainly
biotite schist, amphibolites, quartzite, mica schist. phyllite. granite, shale. slate. chert.
metagraywakce, dolomite, migmatitic composite gneiss. granitic gneiss. serpentinite.

Tributaries: Berach and Menali on the right. and Kothari, Kharion the left.

River Berach: River Berach originates from the hills of Gogunda in the northeast of Udaipur city,
where it is known as Ahar river. It flows through Udaipur and falls into the Udaisagar Lake from
where it reaches the open country and recognized as Berach river. It flows northeast for about 157
km in Udaipur, Chittorgarh and Bhilwara Districts before joining the Banas near Bigod village in
Mandalgarh Tehsil of Bhilwara District. The entry point of the river in the Bhilwara district is
village Badlias, Tehsil Kotri and where as exit point is village Bigod near Trivani and it travels 18
km in the district. The total catchment area of the river around 7.502 km? Lithological units through

which Berach River flows in district are mainly slate, phyllite. quartzite & Berach granite.

River Kothari: River Kothari originates in the eastern slopes of the Aravali range near Horera
village in Rajsamand District. The river flows through Rajsamand and Bhilwara Districts for about
51 km in a hilly region, and 100 km through plains, before Joining the Banas near Nandrai village in
Bhilwara District. The entry point of the river in district is village Ladki, tehsil Raipur and exist
point is Nandrani, tehsil Kotri, length of the river in district is about 126 km. The catchment area of
the river is around 2,341 km?. Lithological units through which Kothari River flows in distﬂh are

e

p 9
o afvey s daF
@ ¥, v - R
T qq i@'ﬂﬁ fam, e fern,
LINEiE]

AR B EENEENEEEENEEENENEEENNENEENENEENEEENEEEEEERE R




DISTRICT SURVEY REPORT, BHILWARA

(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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mainly migmatitic gneiss, amphibolites. biotite schist, migmatitic composite gneiss, calc-gneiss,
calc-schist, mica-schist, granite, chert. metagraywakce, dolomite, shale, slate & phyllite,

Tributaries: Bahamani

River Khari: River Khari originates in the hills near Deogarh in Rajsamand District. It flows
northeast for about 192 km through Rajsamand. Bhilwara and Ajmer Districts before joining the
Banas River near Chosala village in Ajmer District. The entry point of the river in the district is
village Dhuwala, tehsil Karera and exist point village Gulabpura, tehsil Hurda with the travel length
of 62 km. The catchement area of the river around 6.268 km* Lithological units through which Khari
River flows in district are mainly granite, charnokite & granodiorite. gneiss migmatite, chlorite
schist & composite gneiss.

Tributaries: Nekhadi and Bara rivers on the left and Mansi River on the right.

River Manshi: River Manshi originates near village Karera in Bhilwara District. It flows from south
west to north cast and then merges in Khari River. The entry point of the river in the district is
village Kaserpura, tehsil Karera and exist point is village Sangriya. tehsil Phuliakala with the travel
length of 68 km in the district. The total catchment arca of the river is around 1500 km?. Lithological
units through which Manshi River flows in district are mainly biotite schist gneiss, migmatitic gneiss

& composite gneiss.

River Chandrabhaga: River Chandrabhaga originates in the hills of the Amet area district
Rajasamnd and flows south-casterly. The entry point of the river in the district is village Phukia,
Tehsil Sahada and exit point is village Majawas, Tehsil Sahada with travel of 26km in the district. It
is the tributary of the river Banas. Lithological units through which Chandrabhaga River flows in

district are mainly biotite schist, quartz, biotite gneiss & granite-gneiss.

River Menali: River Menali originates from uparmal area of Bundi district and flows through north-
west through Menal water fall and enters in Menal. Bhilwara district and ultimately merge in Banas
River near Bigod by flowing 15 km in length. Lithological units through which Menali River flows

in district are mainly shale, slate & phyllite.

The river Banas, Khari. Mansi, Kothari, and Chandrabhaga are originated from the hills qf

Delhi Supergroup and enter in the plains occupied by Banded Gniessic Complex in the distri L
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Bhilwara. The sand is generated in all the rivers due to process of erosion of Delhi Super group of
rocks and BGC rocks. Among these rivers, Banas River having good quality of sand due to long
course of travelling of the sediments and thickness of deposition of sand is about 3-4 m in all the
above rivers.

Table 6.1: Drainage System with description of Main Rivers

S. No Name of the river Area drained (sq.km) % area drained in the district
1 Luni 23.80 0.23
F 2 Khari 3058 37.66
3 Kothari 1890 18.07
4 Banas 3371.60 32.25
5 Berach 224 2.13
6 Chambal 1031.60 9.82

(Source: Superintending Engineer, Water Resource Department, Bhihvara)

6.4 SALIENT FEATURES OF IMPORTANT RIVERS AND STREAMS

The important rivers flowing through the district are tabulated below.

Table 6.2: Salient features of important rivers and streams

S. no Name of the river/ Total length in the Place of Origin Altitude at origin
stream district(km)
1 Banas 132.30 Khamnor Hill of Aravalli {+) 600msl
ranye
2 Berach 24.50 Gogunda (41600
3 Kothari 135 Eastern slope of Aravalli (+1721
ik range near Horera village
4 Khari 123.20 ~ Devgarh in Rajsamnd district (+)680
5 Mansi 68 | Karera district Bhilwara (+)479
6 Chandrabhaga 26 Hills of Amet area Rajsamnd (+)750
7 Menali 15 Uparmal area of Bundi (+)558
8 Luni 00 Qut of the district Out of the district
9 Chambal 00 Out of the district QOut of the district

(Source: Superimtending Engineer, Water Resource Department, Bhilwara)

6.5 DISTRICT WISE AVAILABILITY OF SAND OR GRAVEL OR AGGREGATE
RESOURCES

The resources available for concession purposes falls on the banks of river/channels of

Banas. Berach. Kothari. Khari, Mansi, Chandrabhaga & Menali.

For the purpose of calculation of total reserves of sand available in these areas. length, average width
and depth of the sand for which the exploitation is to be carried out under extent rule / regulation.
The volume has been obtained by multiplying with the bulk density which has been assumed z!s o - 3

Thus reserves up to assumed datum line i.e | meter below the surface have been calculated, 2 [/L o
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“ a) TOt ! ; e e S _._ 1
al reserves of Bajri
ajri (Ton) = Lengt i
& gth x Width x Depth x Specific gravity.
T . :
. 3 able 6.3: Resource calculation
| Portionof the | Total Lensth of | Averaw i
s al Length of | Average wi : ==
M river or stre o ge width of | Restricted SR
ot mmcmli:‘ll the River (km) | the River (m) l m';r,linag“’a " s o Tetal Minerul
& | forainka i mining Patential ( in metric
| . = —— tonne )
| concession Length | Area Length | Area P
Hh—— ) t
™ | Banas ] 132.30 Sl (InKm.) | (insq.m) | (InKm.) (insq.m) 0 m:;l: ?;? i
e e = 2‘4 ‘50 . 2.59 777000 129.71 38913000 875542'5‘0
L - Kothari l,"ss :gg 0.27 40500 24.23 3634500 8177625
i 2 s 1529 | 2675750 | 119.71 | 20949250 47135812.5
Chandrabhaga % e 525 1050000 117.95 | 23590000 53077500
Menali — 'S 7 407 407000 41.93 4193000 9434250
Mansi 68 Lo 60000 14 840000 1890000
1 : IPO 8.55 855000 59.45 5945000 13376250
: Total Mineable mineral potential | 220645687.50 5

b). District wise detail of existing mining leases /LOI area of sand and aggregates.

i Sr. : ML. No. | Lease Holder Name Tehsil Area Period Remarks [
\ No. il
M 11172012 | Ashu Singh Bhati Sahpura 624.39 | 09.03.2023 to Existing '
N 08.07.2027
2 1737017 | Abhimunyu Choudhary | Sahada 787.58 | 16.03.2023 to | Existing
_ 15.07.2027
f's_ ~— 1373012 | Sanjay kumar Garg | Bhilwara 1947.12] 27.102022 10 | Existing |
| 02.12.2023 __,_]
.l 7 [ 11972012 | Abhimunyu Choudhary Nandal 995 | 2710202210 | Existing
| : ' 09422023 | |
O i [ Pl isti
e TT152012 ishek choudha Raipur §36.13 | 10.03.2023 to | Existing ;.
5 » 09.07.2027 e

- (2122027 |
I SN v SRS
1299 27.10.2022 10 Existing

’A__’—'/r———-—.'_' -—-—'._————"—'-‘____...—————'—__ e
6 | "Abhishek choudhary Thshind | 120761 13.12.2022 0 Existing

e T
s TTiK2012 ;Iaa_]:\:;dlra singh ___f:)“._i_____:_lj_l": _Ic-';i:;;;;;li____ S
rg'_% i Vikramaditya Rathod ;ﬁf ' 544.03 igg’ggggg Is Existing
el P e e |
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o e _
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6.6 ANNUAL DEPOSITION OF SAND
CATCHMENT AREA IN BHILWARA DISTRIC
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run-off at different places of the flow of River.

cation Date 15-07-2!]18.1

/SEDIMENTS (REPLENISH MENT) IN

the district, but in most of them the supply of
fter the end of the rains. The landscape being
ulets and rivers rising from the hillocks and hills
generally run to waste cutting deep ravines and
ity of the river decreases soon, so as a result all the
eds. Stream can develop a high flood plain near the
the velocity of streams is checked by the converging
oad is deposited near the confluence point.

The annual replenishment in the river depends upon the amount of precipitation, velocity of

plenishment depend upon the period of rainy season and

River/Stream Boulders (MT) Bajari (MT) Sand(MT) Total Mineable
Mineral Potential
: (MT)
Banas 8755425 52532550 26266275 87554250
Berach 817762.5 4906575 2453287.5 8177625
Kothari 4713581.25 28281487.5 14140743.75 471358125 |
Khari '5307750 31846500 15923250 53077500 ]
Chandrabhaga 1943425 5660550 2830275 9434250 ,
Menali " 189000 1134000 567000 1890(100
Mansi 1337625 8025750 4012875 13376250

*Assumed Ratio of Boulder: Bajri: Sand s 10:60.30 of minable mineral potential (in merric tonne) (60% of totel niineral

potential)

Details of replenishment (Study period premonsoon & post monsoon-2022) in all rivers of
Bhilwara district is as shown in table below.

i logical reserves. Mineable
| Sr. | ML. No. Lease Holder Name Tehsil Area ge;”gi Mistle
| No.
| IKR3IT.26
I 11172012 | Ashu Singh Bhati Sahpura 62439 | 14215646.01 106K
: . 05 19969906.7
2 ( 112/2012 | Abhimunyu Choudhary | Sahada 287.58 29954860.0 N
313337531.96
3 1132012 | Sanjay kumar Garg Bijolioya 1947.12 | 44384116.14 ;
' e 5499554.43 10766929.64
4 114/2012 | Abhimunyu Choudbary Mandal 995 I ;
: 11987271.3
5 11572012 Al?hishek choudhary Raipur 836.13 15952374.85
; . ¥ .
2012 | Abhishek choudhary Ashind 1207.61 | 5221250747 34808338.32
6 11620 ——
' G askos] ipur 1299.0 | 313275124 23753684
7 | 117/2012 | Shekhawati assosiate Thajpur ‘" : : i
| “Mahendra singh Rajowat | Kotri 1191.37 6175245597 236680,
" ETI_QF(}EM_ Mahendra singh Rajawal Kotri ol
oo ~ [Hurda& | ik 4241779195
ikramaditya Rathod Hurda & 54403 | 6362668793 .
9 11972012 Vikramaditya i i 5 o
FU i r Gorg Mandalgarh &| 1675.85 | 790 2. o P
1 01/2013 Sanjay kuma Biioliya i .l .

Seuree :-_As reccived from N.S Enviro - Tech Laboratories & consultanl.
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

CHAPTER 7
GENERAL PROFILE OF THE BHILWARA DISTRICT
7.1 DEMOGRAPHY
Demographically. according to 2011 census, the district is home to a total number of 4,93,597

households with a total of 24.08.523 persons including 12,20.736 males and 11.87,787 females and
causes it to rank 10th in the State and 184th in India. The population growth rate during the period
2001 to 2011 was 19.6% persons 18.9% males and 20.33 % females. The density of population of
the district is 230 persons per square kilometer. The sex ratio is pegged at 973 females per 1000
males while the child ratio stands at 928 (females per 1000 males). The schedule caste population of
the district is recorded as 4,07.947 including 2.06.332 are males and 2,01.615 are females. The
percentage of Schedule Caste is 3.34%. The schedule tribe population is 2.29.273 including 1,17.026
are males and 1.12.247 are females. The percentage of Schedule Tribe is 2.48%. The major religion
in the district is Hindu at 92.37% of the total population (Source: Bhilwara District Factbook,2018&
District Sensus Handbook, Bhilwara.2011).

Bhilwara district ranks 10th in terms of population, 12th in terms of area and 16th in terms of
population density and consists 78.7 percent rural and 21.3 percent urban population whereas the
State percent of rural and urban population is 75.1 and 24.9 respectively.

Table 7.1: Bhilwara Table Data

Description 2011 2001
Actual Population 2,408,523 2,013,789
Male 1.220,736 1.026,650
Female 1.187.787 987,139
Population Growth 19.60% 28.52%
Area Sq. Km 10,455 10,455
Density/km?2 230 193
Proportion to Rajasthan Population 3.51% 3.56%
Sex Ratio (Per 1000) 973 962
Child Sex Ratio (0-6 Age) 928 949
Average Literacy 61.37 50.71
Male Literacy 75.27 67.37
Female Literacy 47.21 3343
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

~ Total Child Population (0-6 Age) 361.683 359,615

- Male Population (0-6 Age) 187.617 184,553

-~ Female Population (0-6 Age) 174,066 175,062

- Literates 1.256.126 839,353

- Male Literates 777.582 567.468

) Female Literates 478,544 271.885

o Child Proportion (0-6 Age) 15.02% 17.86%

~ Boys Proportion (0-6 Age) 15.37% 17.98%

" Girls Proportion (0-6 Age) 14.65% 17.73%

o (Source: ():fﬁc‘e of the Registrar General & Census Commissioner, India, http: ‘www.censusindia.gov.in)

" Average literacy rate of Bhilwara in 2011 were 61.37 compared to 50.71 of 2001. If things are

. looked out at gender wise, male and female literacy were 75.27 and 47.21 respectively. For 2001
census, same figures stood at 67.37 and 33.43 in Bhilwara District. Total literate in Bhilwara District

® were 1,256,126 of which male and female were 777.582 and 478,544 respectively. In 2001,

® Bhilwara District had 839,353 in its district,

® In 2011, total 1,524 families live on footpath or without any roof cover in Bhilwara district of

® Rajasthan. Total Population of all who lived without roof at the time of Census 2011 numbers to

- 7,551.This approx 0.31% of total population of Bhilwara district.

L Out of the total Bhilwara population for 2011 census. 21.28 percent lives in urban regions of district.

- In total 512,654 people lives in urban areas of which males are 265.358 and females are 247.296.

- Sex Ratio in urban region of Bhilwara district is 932 as per 2011 census data. Similarly child sex

- ratio in Bhilwara district was 904 in 2011 census. Child population (0-6) in urban region was 67.551

of which males and females were 35.477 and 32.074. This child population figure of Bhilwara

district is 13.37 % of total urban population. Average literacy rate in Bhilwara district as per census
2011 is 80.70 % of which males and females are 89.04 % and 71.79 % literates respectively. In

actual number 359,189 people are literate in urban region of which males and females are 204,687

Mo

and 154,502 respectively.
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(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
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Table 7.2: Bhilwara SC/ST population Data 2011

Schpe;;,u;elﬂdﬁg:sie Total Rural Urban
Persons 407947 331943 76004
Males 206332 167445 38887
Females 201618 164498 37117
FERwlon Eite l'otal Rural Urban
Population

Persons 220273 214584 14689
Males 117026 109340 7686
Females 112247 105244 7003

{Source: Office of the Registrar General & Census Commissioner, India, hitp: www. censusindia gov.in)

Table 7.3: Bhilwara Religion-wise Data 2011

Description Total Percentage
Hindu 2,224,839 92.37 %
Muslims 142,427 591 %
Christian 1,978 0.08 %
Sikh 1,468 0.06 %
Buddhist 183 0.01 %
Jain 35,149 1.46 %
Others 60 0.00 %
Not Stated 2,419 0.10 %

(Source: Office of the Registrar General & Census Commissioner, India. http: www.censusindia.gov.in)

Table 7.4: Bhilwara Rural/Urban worker population Data 2011

Total Workers Total Rural Urban
Persons 1148165 966466 181699
Males (674589 531307 143282
Females 473576 435159 38417
Main Workers Total Rural Urban
Persons 883329 722541 160788
Males 581039 448804 132235
Females 302290 273737 28553
Marginal Workers Total Rural Urban
Persons 264836 243925 20911
Males 93550 82503 11047
Females 171286 161422 9864

{Source: Office of the Registrar General & Census Commissioner. India, hiip. wwiw censusindia gov.in)
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Nofification Date 25-07-2018.)

-~ Table 7.5: Summary of Bhilwara district profile
- Bhilwara
DR 1sse | 1D Update
- 2007
. Human Development index (HDI) 0.517 0.633
~ Rank in Rajasthan:HDI 25 15
2001 2011
bl Total Area (Sq.kms) 10455 10455
m Administrative units 2011-12 2012-13
Number of ulbs 7 T
] Number of Gram panchayat 383 383
P Number of Panchavat Samiti 11 1
» Household status (census of india) 2001 2011
- Households with access to Electricity ( %) 57.18 75.7
Safe drinking water ( % ) 98.97 96.7
» Toilet facilities ( % ) 19.66 334
PN Demographic & health indicators (census of india & annual health survey 2010-11) 2007-09 2011-12
Crude Birth Rate (No.of live births Per thousand mid year population) 224 222
-~ Crude Death Rate (No.of deaths Per thousand mid year population) 7.5 74
P Infant Mortality rate (No. Of infant deaths per thousand live births) 68 66
Under Five Mortality Rate (No. Of under five deaths per thousand live births) 85 84
-~ 31122011 | 31.12.2012
Population served per medical instiwtion (annual progress report- dmhs) 3956 3609
® Population served per bed (annual progress report- dmhs) 1339 1278
"™ Women and child 1991 2001
Total fertility rate 4.8 4
-
2001 2011
-~ OVERALL Sex ratio (Females per 1000 males) among SC Population 966 977
OVERALL Sex ratio (Females per 1000 males) among ST Population 939 959
® Infrastructure / facilities 31.12.2011 31.12.2012
- Area Served by Per Medical Institution (8q. Km.) (Annual Progress Report- DMHS) 21 19
No. Of Electrified villages (Annual Progress Report- RVVN) 1745 1693
- No. Of Villages with drinking water facilities (Annual Progress Report- PHED) 1693 1693
- 31.12.2011 31.12.2012
Road (PWD) length in km. (Annual Progress Report- PWD) 5056 4839
- Per capita net district domestic product 2009-10 2010-11
P At current prices (Rs.) 46487 60714
At constant (2004-05) prices (rs.) 33570 36883
o] Land use (agricultural stalistics of rajasthan- des) 2005-06 2010-11
Average land holding (Hect.) (CENSUS of AGRICULTURE) 1.92 1.77
@ 2009-10 2010-11
- % of Forest area to reporting arca 7.14 7.2
% of Net Irrigated Area to Net Area Sown 17.87 40.95
-~ % of Gross Irrigated Area to Gross Area Sown 17.24 26.65
PN (Source: Office of the Registrar General & Census Commissioner, India. hitp:www censusindia.gov.in) «}iwh\-/—
® @ﬁ’;'ﬁjw Waﬁg ﬁ?ﬂ"'ww sy
y 3
-~ e L Q'ﬂ w s, Woarsl (L)
- Hrerarst




DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

7.2 ECONOMY
Economically, agriculture is the backbone of the district. The GDDP or Gross District Domestic

Product during 2016-17 (AE) was Rs 32.36.171 lakh at Current Price and Rs 24,26,143 lakh at
Constant (20 11-12) Prices. The NDDP. or Net District Domestic Product during 2016-17 (AE) was
Rs 28.55.761 lakh at Current Price and Rs 21.20.017 lakh at Constant (20 11-12) Prices. The Per
Capita Income or NDDP, at factor cost during 2016-17 (AE) was Rs. 1.09,450 at Current Price and
Rs. 81,252 at Constant (2011-12) Prices. The major industry is textiles producing synthetic fabric.
First respective unit was started by Shri Laxmi Niwas Jhunjhunwala in 1961 at Bhilwara. After that,
a number of units came up. Bhilwara is the only city in the country which produces insulation bricks.
Large scale mining is being done for mineral iron ore, Pb, Zn, Ag, Co, Ni and other minerals like

feldspar, quartz. sandstone, soap stone,china clay,granite, phillite etc.

7.3 ELECTRICITY
Bhilwara receives electricity from Kota. Beawar, Rana Pratap Sagar Power Station (Rawatbhata) and

Nimbahera. All 1745 villages have been electrified.

Communication facilities

e Post Offices - 391

o Telegraph Offices - 01

« Telephone exchanges - 87
« Public call offices - 2211

« Anairstrip is available at Hamirgarh approximately 22 km from Bhilwara city.

Educational institutions

« Primary and middle schools - 5.020

« Higher secondary and secondary schools - 212
« Undergraduate and post graduate colleges - 8
o Engineering colleges 2 (MLVTEC and I1TM)
« University | (Sangam University)

o Metro Industrial training institute.
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

CHAPTER 8
LAND UTILIZATION PATTERN IN THE DISTRICT: FOREST,

AGRICULTURE, HORTICULTURE & MINING ETC.
Graph & Photograph showing land utilization pattern in Bhilwara district is given below

State-wise Statistics & District-wise Statistics 30 wars Lo
LULC Information (2011-12) for Bhilwara &
Total Geographical Area: 10455 Sq. Km
£8% 8% 0.47%g o0,
= 0.32%

39.8%

0.17%
1£.31%

LULC Class

_EJ tup Ru"l
i . Agnzuture Crop land 4130.89
gricultuss Piantston 1782 Agrauturs Falow 1914 .41
mﬁonﬂ.blﬁuwl 21397 Forest Sorub Forest 357.35
i Earan unsuturable
Grass Grazng 44z 2 Sasia ands, 1133
v Guled Ravinous Land
Baren‘unculturadie’ - - Baren unzulturabe
2401 72 i
ss‘bmhﬂes. Jorub lang R V@sia ands, Sandy ares a%e
Brran unoulturadie ayn s fetands Water Sodes. v
Vimstelands, Saren ooy 212 3e _: #*Simanvosnals 175.92
1 Vietiands/Water Bodies, 378 28
1 Resarvorlakes Ponds g1
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(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

b == ——— e

|l IV. LAND USE
| el g

Source Atas of Agroultuesl Resaurce of inda NAD, Kohals

T =t e e fE, {

[ ] Imgated crop land EE] Forest (Protected)
2233 unimgated crop tang B
A | Grazing ground (Scrub)

1 Formst (Unciassed)

(Source: Geology and Mineral Resonrce Map of Bhilwara District. Rajasthan, Geological Survey of India, 2018)

8.1 FOREST
The State Forest Department has launched a peoples’ participation programme of afforestation,

which has resulted in the increase of the forest cover of the state, As per the report of the Forest
Survey of India, Rajasthan has registered an increase of 3478 sq km of forest cover during the
assessment period, 1987-2001. However, in Bhilwara, of the total 10,455 sq km geographical arca,

only 795.20 sq km is forest land, i.e. 7.6% of the area.
(Seurce: Office of Disrtict Forest Officer, Bhilwara)
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

8.2 AGRICULTURE
Bhilwara district has 10.45 Lakh hectares total geographical arca as per census 2011 about 7.6%

forest, 11.5% pasture 15-16% culturable waste and 14-18% fallow lands. Net cultivated area varied
from 31 to 36% and irrigated area varied between 20 to 30 percent. The area has three physiographic
units viz. Eastern plain (76.2%). Aravalli (11.36%) and Vindhyan landscape (9.01%) and classified
in 40 series. The area receives 75.775 mm annual rainfall (vear 2016). The natural resources were
evaluated for various land uses by considering the limitations and potentials and agro-climatic
conditions. Productivity of major crops Bhilwara district has suitable agro-climatic conditions for
various food grain, pulse, oilseed and horticultural crops. There is also very good scope for
development of dairy farming because the availability of land resources as pastureland. In Kharif
season maize is the most widely cultivated crop followed by sorghum, groundnut and cotton in
Bhilwara district. During Rabi season wheat is cultivated in largest area followed by gram, mustard
and barley crops. The average productivity of Kharif crops: maize. sorghum, groundnut and cotton is
783. 387. 414 and 332 Kg/ha. respectively. In Rabi scason the average productivity for wheat. gram.
mustard and barley is 2119, 969. 797 and 1729 kg/ha. respectively. The productivity of both
seasonal crops is rated as low in comparison to national average. There is wide scope for
technological interventions to improve the productivity of crops. Harnessing of productive potentials
of natural resources up to their full extent is the fundamental key which can be achieved through
agricultural land use planning. Bhilwara district has suitable agro-climatic conditions for various
food grain, pulse, oilseed and horticultural crops. There is also very good scope for development of
dairy farming because of the availability of land resources as pastureland. In kharifseason maize is
the most widely cultivated crop followed by sorghum, groundnut and cotton. During Rabi season

wheat is cultivated in large area followed by gram, mustard and barley crops.

8.3 HORTICULTURE

Horticulture includes fruits, vegetables, root and tuber crops, mushrooms, floriculture, medicinal and
aromatic plants has established its credibility in the irrigated regions for improving productivity of
land, generating employment, improving economic condition of the farmers and entrepreneurs.
enhancing exports and providing nutritional security to the millions. However nearly two-third of
horticultural commodities are raised from dry. arid and semiarid regions in the India. Bhilwara is the
key producing district in Ajwain and have the key Mandis in the district. A great of scope still exist

in the develokkent of dryland horticulture in the district.
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

8.4 MINING
The total mining area in the district is about 20124.132 Hact. (without bajri ) upto date 30.11.2022

according to office of Mining engineer. department of mines & geology, Bhilwara (Raj.).

(Source: Mining Engineer, Bhilwara, Department of Mine and Geology)
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

CHAPTER 9
PHYSIOGRAPHY OF DISTRICT

9.1 PHYISOGRAPHY

The district is rectangular in shape except for its western portion which is comparatively broader
than the eastern one.

The topography of Bhilwara district consists of fairly open plains in the north and southeast with a
few hillocks and undulating plains & hills in the south and northeastern part. Low-lying hillocks and
chains of ridges break the monotony of peneplained tract. The area of the district generally slopes
gently except in western & northwestern part where slope is high.Banas is the most important river.
There are some important tributaries like Kothari and Khari ete.

Major reservoirs are Sareri and Khari in the northwest, Meja in the southwestern part of the district.
The general topographic elevation in the district is between 375 m to 500 m above mean sea level.
Elevation ranges from a minimum of 304.8m above mean sea level in Jahazpur block in the
northeastern part of the district and maximum of 821.9 m above mean sea level In Asind block in
northwestern part of the district

Topographical map &Geomorphological divisions of the district are given in map and Table 9.1

Table 9.1 :Geomorphological divisions of the district

Origin Landform Unit Occurrence
Alluvial Plain Along rivers- Khari, Masi, Banas, Kothari
Valley Fill Small scattered patches in east & west
Fluvial Ravine Along Berach River in south
Pediment Scattered in entire district, mainly in east & west
Buried Pediment Almost entire district except in east, southeast & north
Denudational Intermontane Valley Scattered in east & southeast
Acolian Sandy Plain North
Structural Plateau Southeast
Linear Ridges Near Jahazpur town
Hills Structural Hill In northwest & eastern part of the district and Bhilwara town

(Source: CGWRB, Ministry of Water Resource, 2013, GOI))
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(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Bhilwara district falls in the Banas (9157.2 sq km), Chambal (1164.9 sq km) & Luni basins (133.0

sq km). Breakup of the basin area falling in various blocks is given below:

Table 9.2 : Block areas falls in different river basin.

W, ek BanasBasin A(r;:.r:lnb:l:zin Luni Basin
1 Asind 1161.3 0 133.0
2 Banera 7253 0 0
3 Suwana 674.8 0 0
4 Hurda 962.2 0 0
5 Jahazpur 779.8 468.8 0
6 Kotri 686.8 0 0
7 Mandal 1156.5 0 0
§ Mandalgarh 668.4 696.1 0
9 Raipur 533.5 0 0
10 Sahara 4949 0 0
11 Shahpura 1313.6 0 0
Total 9157.1 1164.9 133.0

(Source Superintending Engineer. Water Resource Depariment, Bhilwara)
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Topographical Map
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change. New Delhi, Notification Date 25-07-2018.)

Major River of the district

Banas is only one main seasonal river in the district it’s tributaries are Bedach, Kothari & Khari.
Other rivers are Mansi, Menali. Chandrabhaga and Nagri. There is not any natural lake in the district
bit on the other hand there are number of ponds and dams so the district is the most irrigated through
the ponds in the state of Rajasthan.

Banas: It rises in theArravalli hills in the north in the Udaipur district. The river Banas enters
Bhilwara near village Doodiya tehsil Bhilwara. It approaches the hills of Mandalgarh and is joined
by the river Berach on the right bank and Kothari on the left at Nandrai in Kotri tehsil. It then flows
towards the north and then north-east direction along the western side of the Jahazpur tehsil and
enters Tonl district. Banas is not a perennial river. [n summer it usually contains only pools of water.
The chief feeders of the river are Mansi, Khari and Menali.

Berach: The Berach River rises in the hills to the north of Udaipur and enters the district near the
village Barundani and joins the river Banas near Bigod at Triveni Sangam in Mandalgarh tehsil. It
passes through a little portion of Bhilwara district.

Kothari: The Riverraises from the Aravalli hills Devgarh in the Rajsamand district. It flows in tehsil
Raipur, Mandal, Bhilwara and Kotri and ultimately joins the river Banas at Nandrai | Kotri tehsil.
Khari: It originates near Devgarh in the Rajsamand district and runs from the south to the north-east
in the western half of the district and then runs parallel to the districts boundaries in the north. A fter
leaving the district in the north it finally merges with the Banas. It is joined by the Mansi River in

the tehsil Shahpura.

Other Rivers: Some small rivers are Mansi, Menali. Chandrabhaga, Nagdi & Mejh.
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DISTRICT SURVEY REPORT, BHILWARA
(Under Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

CHAPTER 10
RAINFALL MONTH WISE

Almost 95% of the total annual rainfall is received during the southwest monsoon, which enters the
district in the last week of June and withdraws in the middle of September. Probability of average
annual rainfall exceeding 900 mm is only 10%. However, there is 90% probability that the average
rainfall will be more than 400 mm. The probability of occurrence of mean annual rainfall is 45%.
Drought analysis based on agriculture criteria indicates that the district is prone to mild and normal
types of droughts. Occurrence of severe and very severe types of droughts is very rare. Average
annual rainfall for last 10 years in the district is shown in Table 3. January is the coldest month with
mean maximum and minimum temperatures being lowest at 22.20C & 7.30C. Temperature in
summer month of June reaches up to 460C. There is drop in temperature due to onset of monsoon
and rises again in the month of September. Atmosphere is generally dry except during the monsoon
period. The humidity is highest in August with mean daily relative humidity at 80%. The annual
potential evapotranspiration in the district is 1495 mm and is the highest in the month of May (228

mm).
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DISTRICT SURVEY REPORT, BHILWARA

(Under Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Month January February March April May June July August September | October | November | December
Avg 16 °C 194°C | 249°C | 308°C | 339°C | 323°C 28 °C 263 °C 26.7°C | 258°C | 21.8°C 17.4°C
Temperture“C | w09)°F | woorr | ek | B0 | @20)F | onF | @24)°F | 99)°F | @0.°F e | hF b
Min. 8.9°C nsec | wsc |27°c| 2z1°c 272°C | 249°C | 236°C n6°C | 192°C | 15°C 10.5 °C
“""'}?;';"‘ C lusncr | s32°F | 623)°F (73‘;9} (80.5)°F | (80.9)°F | (76.9)°F | (74.5)°F | (72.6)°F 'ﬁfl;ﬁ’ (59) °F };0‘9’
- 23.5°C 27°C 326°C | 382°C | #06°C | 37.8°c | 318°C | 296°C 313°C | 325°C | 28.7°C 24.7°C
T'm’”‘?}?“"{: (742)°F | (80.6)°F | (90.7)°F “2?,‘3’ 05.1)°F | (100.1)°F | (893)°F | (85.3)°F | (88.4)°F ‘931;6’ (83.7) °F fg"'“
Precipitation 5 S 3 4 6 60 247 221 78 9 5 2
| /Rainfall mm (in) ° 0 0 0 0 s 9 8 3 0 0 0
Humidity (%) | 46% 37% 25% 19% 24% 43% 0% | 79% 67% 42% 41% 47%
R{;‘;y days | I I 1 2 6 13 13 6 | | 0
how:‘iﬁ; ::_’s'; 93 10 10.7 1.5 12 1.5 8.2 6.7 9.1 10.2 9.6 9.4
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DISTRICT SURVEY REPORT, BHILWARA

" (Under Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)
e ———

CHAPTER 11
GEOLOGY AND MINERAL WEALTH OF DISTRICT

Bhilwara district is located almost in the centre of Rajasthan state covering an area of 10,455 km?. It
is bounded by latitudes 25°01' to 25°58' and longitudes 74°01" to 75°28'. The district has 16 tehsils
namely Asind, Hurara, Kotari. Mandal, Kareda, Raipur, Sahara, Shahpura. Jahazpur. Banera.
Mandalgarh, Bhilwara, Badnor, Hamirgarh, Bijoliva& Pholiya. There is well spread network of
roads in district. Broad gauge railway line (Jaipur-Udaipur) measuring 84 km and
connecting Ajmer with Khandwa in MadhyaPradesh.The nearest airport is at Udaipur(171 km). The
average annual rainfall is 75.775mm. The Banas River along with its tributaries drains the area in the

south and east while Khari river drains the north-weestern area.

11.1 GEOLOGY
The Precambrian rocks of the district have been classified into the Bhilwara Supergroup (more than

2500 m.y.), the Aravalli Supergroup (2500 to 2000 m.y.), the Delhi Supergroup (2000-850 m.y.) and
the Vindhyan Supergroup (900-570 m.y.). The Bhilwara Supergroup includes Banded Gnessic
Complex represented by Sndmata complex comprising migmatite, gneiss. sillmanite-biotite schist,
calc silicate rock etc are exposed in the central part. The Hindoli Group consisting of
metagreywacke, tuf, phyllite, quartzite, marble/dolomite are exposed in justaposition with the
Mangalwar complex in eastern part. Rocks of the Bhilwara Supergroup are intruded by the
Gyangarh-Asind acidic rocks, amphibolites, norite, dolerite, Berach and the Jahazpur Granites. The
Lower Proterozoic calcareous rocks chiefly consisting calc-schist, calc-gneiss, dolomite and also
mica schist, chert etc are grouped within the Pur-Banera, Jahazpurand Rajpura-Dariba Groups which
oceur as isolated cover sequences overlying the Mangalwars. These are exposed west of Bhilwara,
between Kachola and Jahazpur and east of Gangapur respectively. A small patch of Aravalli rocks
represented by Dovda Group occur in southwestern part. Rocks of Delhi Supergroup , in the extreme
northwestern part of the district are represented by the Gogunda and Kumbhalgarh Groups. The
Gogunda Group consists of mainly calc-gneiss, marble with minor schist and quartzite. The
southeastern part of the district is occupied by a sequence of shale, sandstone, limestone belonging
to the Khorip. the Kaimur. the Rewa and the Bhander Group of the Vindhyan Supergroup. These

rocks are juxtaposed with the Hiindoli metasediments along the Great Boundary fault.

L\k iz, o o
uf;ﬁ;? G Ao Ty aivE=, r
R R ; fw fW,
o o] o s




A

DISTRICT SURVEY REPORT, BHILWARA

(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

The geological sequence worked out by G.S.1. is given as under:

PROTHROZOIC

ARCHEAN

Era/ Peiod Gelogical Group Lithology

Cyele
Quarternery - - Alluvium, blown sand
Upper Vindhyan Bhander Group Shale, snadstone and limestone
Proterozie Supergroup
Delhi Super Kumbhalgarh Cale-Schist, gneisses, marble, garnet-boitite schust. migmatites
Group Group
Gogunda Group Quartzite, biotite schist, Calcschist, hornblende schist
Aravalli Dovda Group Quartzite, dolomite marble, dolomite, amphibolites, cals-

Super Group sillicates rocks. biotite schist, quartz-biotite gneiss and

migmatites

Igneous activity/Intrusives Dolerite dykes and sills

Ranthambor quartzite, shales and slates
Group
Igneous activity/ Berach granite and gneisses Jahajpur granite
a Intrusives
3 Pur-Banera Group | Calc-schist, gneisses. banded magnetite-quaratzite. dolomitic
EI marble, quartzite, garnet-mica schist and amphibolites
2 Jahajpur Group Dolomite, Phyllite, Quartzite
» Hindoli Group Shales, slates, phyllites, metagrawacke, limestone, dolomite,
E quartzite, mica shist. meta basics. volcanics.
z Mangalwar Migmatites, gneisses, mica schist, garnetiferous mica schist,
= Complex para-amphibolites silicified mica schist,
- Sandmata Para-gneisses, migmatites, pyroxene-granulites, amphibolites,
Complex biotite-ultranatic rocks,
lgneous activity’ Acidic and mafic bodies
Intrusive

r
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(Source: GSI volume )
11.2 MINERAL RESOURCES

The district is endowed with large deposits of lead. zinc, copper. mica. tale. clay. beyl etc.

Lead-Zinc ore with Iron and minor copper occurs in Pur (25°18:74°33")-Banera
(25°30°:74°41°) belt and Agucha (25°49':74°44") arca. The Agucha deposit has estimated
reserves of 61.1 million tone (Mt) of ore containing 13% zinc and 1.9% lead. The Pur-
Banera belt extends over length of 30 km having a width of 2.4 km. The belt carries
extensive zones of low grade lead-zinc mineralization with few variable zones of copper
mineralization.

The banded magnetite quartzite and ferruginous carbonate rocks inter layered with mica
schist occur as persistent horizon and are exposed along a series of discontinuous ridges in
Pur-Benera area over a strike length of 29 km. The possible reserves of magnetite quartzite
and the associated ferruginous carbonate rock are estimated to be about 45 million tonnes
upto general ground level and 522 million tonnes to a depth of 50 m. below the ground level.
These are expected to contain 16 M.T. and 172 M. T. of magnetite averaging 33% iron and
2.48% SiO2. The deposit is of low grade but is amenable to beneficiation by magnetic
process.

» The district leads the production of mica. Producing mines are located at Bagor
(25°211:F4°23"), Lsva (2592575923, Zorawarpura (25°24°:74°25"), Bhadu
(25°26'474°28"), Gundli(25°177:74°28"). Sameliya(25°24°:74°29"), Jali (25°34°:74°22") etc.
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DISTRICT SURVEY REPORT, BHILWARA

(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

Prominent deposits of talc (soapstone) are located at Ghewaria (25°267:75°03%), Chainpuria
(25"28:75°06") and Banai Khera (25°26':75°04"). Talc lenses are 1 to 21 m thick and
generally white in colour.

Clay is reported from Mangrop (25°14°:74°40"). Metha ji Khera of Mandalgarh tehsil.

Beryl occurs in association with pegmatites at Tiloli (25°18°:74°23%), Bhunas
(25°14°:74°23"), Jhumpura (25°17°:74°18") etc.

Tremolite varity of asbestos occurs as cross fibre veins in altered ultrabasic rocks near
Barana (25°41°:74°23").

Occurrences of fluorite, as stringers and thin veins along joints and fractures in biotite
gneiss, have been reported from Barakhera (25°43°:74°19"), Bharatpura (25°41°:74°17") and
Dantra (25°42°:74°17°).

Garnet occurrences are reported from Agucha area where rounded and fractured garnet are
found associated with hornblende-garnet rock.

Occurrences of kyanite as small lenses in quartz veins have been recorded at Pur
(25°17°:74°32"), Harnei (25°17:74°39’) elc.

The sandstone is quarried at number of places south of Bijoliya (25°07°:75°207) for roofing
and pavement purpose.

Dolomite /marble occurrences are located respectively at Koshithal and south and northeast
of Jahazpur (25°37°:75°15°).

Iron ore is located at Pur. south of Banera, north of Dariba and south east of Jahazpur.
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DISTRICT SURVEY REPORT, BHILWARA
(As per Ministry of Environment, Forest & Climate Change, New Delhi, Notification Date 25-07-2018.)

GEOLOGY AND MINERAL RESOURCE MAP OF BHILWARA DISTRICT, RAJASTHAN
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Details of Sand/M-Sand Source

a) River

River Name/ M-Sand Plant | Total Stretch of River Type of River
(in KM) ( Perennial or Non Perennial)
Banas 132.30 Non Perennial River
Berach pl 24.50 Non Perennial River
Kothari 135 ~ Non Perennial River
Khari . 123.20 Non Perennial River
Mansi 68 Non Perennial River
Chandrabhaga 26 Non Perennial River
Menali 15 Non Perennial River
b) De-Siltation Loeation: (Lakes/Ponds/Dams ete.)
Nameof | Maintain/ | Location District | Tehsil | Village Size (Ha)
Reservoir/  Controlled l } '[
Dams by State
| Govt./PSU ‘ 1
' etc. [ w)
B NIL
¢) Patta Lands/Khatedari Land:
Owner Sy.No Area(Ha)  District Tehsil Village | Agricultural Land
| ( Yes/No)
NIL

W
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Annexure-II
List of Potential Mining Leases (existing & proposed)
Rivers
River | Lease | Area | Distance | Distance |  Mining Total excavation | Mineral to be Existing/
Details | Details (In (in Km) from leases within in mines Proposed
Ha) from Forest 500 meters | Tonnes/Annum | (Sand/Bajri/RBM
PA/BR/ | Area (in | (if yes cluster considering etc.)
wC Km) area in Ha) digging depth
max as 3 meters

Chandra | 1122012 | 287.58 1.0 29954860.05 19969906.7 Existing

bhaga | Sahada e

Banas & | 113/2012 | 1947.12 0.05 44384116.14 33337531.96 Existing

Kothari | Bhilwara ¢

Kothari | 11472012 | 995 1.0 15499554 .43 1076692964 Existing
& Khari | Mandal e BRI L S

Kothari | 115/2012 | 836.13 1.0 1595237485 119872773 {!Existing
| | Raipur i i
(Banas | 117/2012 | 1299 0.05 313275124 23753684.71 Existing
] | Jahazpur i
| Kothari \ 118/2012 | 1191.37 1.0 61752455.97 44236680. 1 Proposed

& Banas | Kotri

Bedarch. | 01/2013 | 1675.85 1.0 79016322.45 52677548.3 Proposed
| Menali Mandalga

& Banas rh &

Bijoliva e

Khari & | 111/2012 | 624.39 1.0 14215646.01 10628837.26 Existing

Manshi | Sahpura

Khari, 116/2012 | 1207.61 1.0 2376.03 52212507.47 34808338.32 Existing

Nekadi Asind

& Mansi

Mansi & | 119/2012 | 544.03 1.0 63626687.93 42417791.95 Proposed

Khari Hurda &

Musda
NS 11-3&‘-1113@3, /aﬁ?ajm;;“
o g e fa™
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Patta Lands/Khatedari Land (Existing & proposed)

Owner | Sy.No | Area(Ha) | District | Tehsil = Village | Total Total Existing/
Reserve | Mineral | Proposed

(MT) to be
mines

(MT)

NIL

De-Siltation Location: (Lakes/Ponds/Dams etc.) (Existing & proposed)

~ Owner Sy.No Area(Ha) = District Tehsil Village | Agricultural Land
| _ ( Yes/No)
1'

_____NIL
M-Sand Plants: (existing & proposed)
' Plant Name Owner " District Tehsil | Village Geo- | Quantity Tonnes/
b o > location | Annum
I. M/s. Supreme Stone | M/s. Supreme Stone | Bhilwara | Bhilwara | Samodi i 62,500
Industries Industries
2. MJs. Fort City M/s. Fort City Bhilwara | Bhilwara | Parvtipura .t i 1,50,000
Minerals Pvt.Ltd. Minerals Pvt.Ltd. e wild
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Cluster & Contiguous Cluster details
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Annexure-111

Cluster:
River Name | Cluster No | Lease No Location ' Village/Tehsil Area Total Total Mineral

(Riverbed/Patta | (in Ha) Excavation Excavation

P | Land) | (Tom) | (Tom) |
Chandrabhaga 112/2012 Sahada 287.58 29954860.05 | 19969906.7
Banas & 11372012 ' Bhilwara 1947.12 44384116.14 | 33337531.96
Kothari a LN o S in
Kothari & 11472012 i Mandal 995 15499554 43 | 10766929.64
| Khari FEEH S 2 1o s
Kothari B 1152012 Raipur 836.13 | 1595237485 11987277.3
JHI-C
Banas 1172012 Jahazpur 1299 313275124 | 23753684.71
Kothari & 118/2012 Kotri 1191.37 61752455.97 | 44236680.1
Banas
Bedarch, 01/2013 Mandalgarh 1675.85 79016322.45 | 526775483
Menali & & Bijoliva
Banas ) '
Khari & 11172012 Sahpura 624.39 14215646.01 | 10628837.26
Manshi s
Khari, Nekadi BHIL.-02 116/2012 - Asind 1207.61 52212507.47 | 34808338.32
& Mansi
Mansi & 119/2012 Hurda & 544.03 63626687.93 | 42417791.95
Khari Musda
a&ta Ana=s
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Contiguous Clusters:
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River Name | Contiguous | Cluster | Number | Location Distance | Village/Tehsil | Area of | Total
Cluster No. | No. of leases | (Riverbed/Patta | between cluster | Mineral
in the Land) clusters (Ha) Excavation
cluster (Ton)
Chandrabhaga, Sahada.
Kothari, Bhilwara,
Khari, Mandal,
Berach, BHL-01 Raipur,
Menali & Approx. | Jahazpur, _
Banas BHL 07 10Km. | Kotri, :
' Mandalgarh, | 8232.05 | 196729558.7
o & Bijoliya |
Khari, Manshi ' Sahpura,
& Nekadi BHL-02 ; ' Asind, |
03 ' Hurda & i ]
| Musda ey 3 3 —
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Cluster No | Transpor-tation Number of | Number  of |Length | Type of Road | Recomme- The road will | Route
Route No tippers/da | tippers/day of pf Route| (BlackToppe | ndation for road | be  Constru- | Map &
yoflease |all the lease |in KM | d/unpaved) | (BlackTopped/ |cted by Govt/ | Location
on route unpaved) Lease Owner
BHL -01 1. Bhilwara 50 Gowt,
2. Kekari 50 Gowt,
3.Vijaynagr- 50 ¥ Gowt.
Gulabpura
|. Beawar 50 Govt.
2. Gulabpura 50 Gowt.
3. Bhim 50 Govt.
1. Viajynagar 15 Govt.
2. Kekari 50 Gowt.
3. Ajmer 100 Gowt.
4. Bhilwara 60 Govt.
BHL -02 . Mandal 30 Govi.
| 2. Bhilwara 50 Govt.
3. Rajsamand 50 il Govt.
I.Chithhor Highway 50 Govt,
2.Bhilwara Highway 20 Govt.
1. Bhilwara 20 Govt,
2. Devgarh Lo A
i. Amet ~ T TGN
2. Mandal 30 ) Govt.
1. Kota 150 Govt.
2. Kekari 50 Gowvt,
3. Bundi 100 Govt.
1. Kota 150 Govt.
2. Bhilwara 50 Govt.
3. Jaipur 200 Gowt.
i. M.P. 150 Govt.
2. Kota 150 Gowt.
- | 3. Jaipur 200 Gowt.
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Annexure-V

Final List of Potential Mining Leases (existing & proposed)

Rivers
River | Lease | Area | Distance | Distance Mining Total excavation Mineral to be Existing/
Details | Details (In (in Km) from leases within in mines Proposed
Ha) from Forest 500 meters | Tonnes/Annum | (Sand/Bajri/RBM
PA/BR/ | Area (in | (if ves cluster considering etc.)
wC Km) arca in Ha) digging depth
max as 3 meters
Chandra | 1 1272012 | 287.58 1.0 29954860.05 19969906.7 Existing
| _bhaga | Sahada
Banas & | 113/2012 | 1947.12 0.05 44384116.14 33337531.96 Existing
Kothari | Bhilwara
Kothari | 1142012 | 995 1.0 15499554.43 10766929.64 Existing
& Khari | Mandal _| 8232.05 w |
"Kothari | 1152012 | 836.13 1.0 15952374.85 11987277.3 Existing |
|| Raipur o
Banas | 117/2012 | 1299 0.05 313275124 2375368471 Existing
| Jahazpur
Kothari 118/2012 | 1191.37 1.0 6175245597 44236680.1 Proposed
& Banas Kotri
Bedarch, | 01/2013 | 1675.85 1.0 79016322.45 52677548.3 Proposed
Menali Mandalga
& Banas rh &
Bijoliya
Khari & | 111/2012 | 624.39 1.0 14215646.01 10628837.26 Existing
Manshi | Sahpura
Khari, 116/2012 | 1207.61 1.0 2376.03 52212507.47 34808338.32 Existing
Nekadi Asind
& Mansi
Mansi & | 119/2012 | 544.03 1.0 63626687.93 42417791.95 Proposed
Khari Hurda &
Musda
o e,
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Patta Lands/Khatedari Land (Existing & proposed)

Owner | Sy.No | Area(Ha) | District | Tehsil | Village | Total | Total [ Existing/
‘ Reserve | Mineral | Proposed
' (MT) to be
mines
(MT)
NIL

De-Siltation Location: (Lakes/Ponds/Dams etc.) (Existing & proposed)

~ Owner | Sy.No Area(Ha) District Tehsil Village Agricultural Land
( Yes/No)

NIL

M-Sand Plants: (existing & proposed)

Plant Name Owner District Tehsil Village Geo- ! Quantity Tonnes/
L | location Annum o
1. M/s. Supreme Stone | M/s. Supreme Stone Bhilwara | Bhilwara | Samodi | = 62,500
Industries Industries |
2. Mis. Fort City M/s. Fort City Bhilwara | Bhilwara | Parvtipura 3 1,50,000
Minerals Pvt.Ltd. Minerals Pvt.Lid.
ot €
afts - 3entvs, m
@™ g e @, 2w faar
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Final List Of Cluster & Contiguous Cluster details

2992292929220 P292929292292922922222222222>2>022>»

Annexure-VI

Cluster:
River Name | Cluster No | Lease No Location Village/Teir_SiI— Area Total Total Mineral
(Riverbed/Patta (in Ha) Excavation Excavation
o R Land) =1 I (Tow) |  (Tom)
Chandrabhaga 11272012 Sahada 287.58 29954860.05 | 19969906.7
Banas & 11372012 Bhilwara 1947.12 44384116.14 | 33337531.96
Kothari e Y I |
Kothari & 114/2012 Mandal 995 15499554.43 | 10766929.64
Khari o r
| Kothari 1152012 Raipur 836.13 15952374.85 | 11987277.3
BHL-01
Banas 11772012 Jahazpur 1299 313275124 | 23753684.71 |
Kothari & | 1182012 Kotri 1191.37 | 61752455.97 | 44236680.1
Banas BN NSO, (517 - N e
Bedarch, 01/2013 Mandalgarh 1675.85 79016322.45 | 52677548.3
Menali & & Bijoliya
Banas '
Khari & 111/2012 Sahpura 624.39 14215646.01 | 10628837.26
Manshi
Khari. Nekadi BHL-02 116/2012 Asind 1207.61 52212507.47 | 34808338.32
& Mansi
Mansi & 119/2012 Hurda & 544.03 63626687.93 | 42417791.95
Khari Musda
_ag;g-;{:_ . . ; k
o T SRS AT, w oLHN
T i © m -
Qe ({-) -
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Contiguous Clusters:
River Name | Contiguous | Cluster | Number | Location Distance | Village/Tehsil | Area of | Total
Cluster No. | No. of leases | (Riverbed/Patta | between cluster | Mineral
in the Land) clusters (Ha) Excavation
cluster (Ton)
Chandrabhaga, Sahada.
Kothari, Bhilwara,
Khari, Mandal,
Berach, BHL-01 Raipur.
Menali & Approx. | Jahazpur,
Banas BHL 07 10 Km. Kotri,
Mandalgarh, | 8232.05 | 196729558.7
& Bijoliva b
Khari, Manshi ' Sahpura,
& Nekadi | BHL-02 " Asind. |
: 03 Hurda & ) ol
| Musda T el iddall
m_a qd W 4 R
R ﬁ;"@?g’ : A S

TR '. 2 * )
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Annexure-VII
Final Transportation Routes for individual leases and leases in Cluster
Lease No Transpor-tation Number of | Number  of | Lengt | Type of Road | Recomme- The road will | Route
Route No tippers/da | tippers/day of | h  of | (BlackToppe | ndation for road | be  Constru- | Map &
yoflease |all the lease | Route | d/unpaved) | (BlackTopped/ |cted by Govt/ | Location
on route in KM unpaved) Lease Owner
ML 111712 1. Bhilwara 50 Govt,
(Shahpura) 5 Rokan 50 Govt i
3.Vijaynagr- 50 Govt.
Gulabpura
ML 112/12 1. Mandal 30 Gowt,
(Sahara) 2. Bhilwara = =74l 50 a . Gowt. 5
3. Rajsamand ) 50 Gowt.
ML 113712 1.Chithhor Highway 50 Govt.
(Bhilwara) 2 Bhilwara Highway | i A D g g Gowt. )
ML TT#12 I. Bhilwara 20 0 Gowt,
| (Mandal) 2. Devgarh 50 Govt.
TML115/12 I. Amet 40 ALRES T Govt.
| (Raipur) 2. Mandal 30 | Govt. ]
ML 116/12 1. Beawar 50 Govt,
(Asind) 2. Gulabpura 50 L Gowt.
3. Bhim t 50 | Gowt.
ML 1712 1. Kota 150 Gowt,
| (Jahazpur) 2 Kekari 50 Gowt.
3. Bundi 100 Gowt.
MLTIgN2 I. Kota L 150 I Gowt
- (Kotari) 2. Bhilwara 1 50 Gowt.
3. Jaipur 200 Govt.
ML 119/12 1. Viajynagar 15 Gowt.
(Hurda-Masuda) { 3. Kekari 50 Govt.
3. Ajmer 100 Gowt.
4. Bhilwara 60 Gout,
MLO1/13 1. M.P. 150 Gowt,
(Mandalgarh) 2 Kota n 150 Gowt.
3. Jaipur 200 Gowt.
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31 firarer # = & SE feAid 15.01.2024 T 31.01.2024 Th AT W1 D fAwg I T BRG] &

faaror—
1 2 3 4 5 6 7 8 9 10 1 12
o fiRmR | o @f= STed Ll
S| e | | T T | @ | fmen | waed | e, | wo
b s EJg:real ) LK IvEE] @rar #)
1 Asind 12 9 0 21 2 0 47 3 10 19.77
2 Bhilwara 3 12 3 18 12 2 472 3 18 11.96
3 Bijoliya 24 - 0 28 10 1 3,297 1 6 8§1.95
4 | Gangapur 20 3 1 24 6 18 85 0 9 4.15
5 | Gulabpura 6 1 4 1 0 0 2,263 0 1 1.27
[ Hameergarh 6 1 0 17 11 1 1,877 S 12 6.96
¥ Kareda 3 7 0 10 0 0 34 1 9 7.23
8 Mandal 2 2 2 6 1 0 74 1 e 3.52
9 | Mandalgarh 1 9 9 19 5 0 3,527 1 15 17.8
10 | Raipur 8 3 0 11 3 0 4 0 3 2.54
Total 85 61 19 165 50 22 11,680 13 87 167.15




frer Nerarer & AfRTE & SR fRA1® 02.05.2024 F 15.05.2024 TH T T B fAeg B TS
Harer &1 faavor—

2 K] 4 5 6 7 a8 9 10 11 12 13 14 15 16
o
s | STETS @ aw | oy | s | 177 | fawmr | gl | ond | afdd R e | v/ W & | g1 ae s T
o am @ | fpfe | sieRer | @& # #: | IR =) (et 7 DA ae | ifdi(er e ES
gy | SRR | | | @ e #) i
e
1 Asind 2 9 0 0 8 19 2 2 43.65 1 16 8.34 0.23 8.57
2 Bhiwara 3 14 0 0 10 27 | O 0 90.00 2 13 | 16.67 0.49 17.16
3 Bijoliya 6 X ) 0 7 15 0 0 2928.30 3 6 7.43 0.84 8.27
4 Gangapur 0 5 0 0 5 10 2 3 72.00 2 4 3.61 0.42 4.03
5 Gulabpura i! 6 1 4 1 13 0 0 352.00 1 7 1721 0.10 17.31
6 |Hameergarh | 1 5 5 { 3 0 10 1 0 342.00 0 6 5.28 0.00 5.28
7 Kareda 2 0 0 0 1 0 32.40 1 1.80 0.00 1.80
8 Mandal 1 1 0 0 1 0 0 236.00 0 1 2.37 0.10 2.47
9 | Mandalgarh 0 21 0 0 7 28 6 0 160.00 0 21 48.27 1.21 49.48
10 Raipur 0 3 0 0 5 8 0 0 22.00 0 3 3.05 0.98 4.03
Total | Bhilwara' - | 16 65 3 4 44 135 12 5 4278.35 10 79 114.03 4,37 |118.40
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